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Status Report in 0.A. No. 533/2019: Anubhav Kumar versus Union of India & Ors

1. Background

An application O.A. 533/2019: Anubhav Kumar versus Union of India & Ors. was filed
in the Hon’ble Nationa] Green Tribunal on the issue of air pollution caused due to the
cement unloading/loading activities being conducted in unscientific manner at the cement
siding at Shakurbasti Railway Station.

Hon’ble NGT vide order dated 04.06.2019 directed Delhi Pollution Control Committee
(DPCC) to inspect the area and submit report in the matter. The matter was heard on
14.08.2019 and the Hon’ble NGT constituted an independent Expert Committee to look
into the issue and directed it to submit report. The constitution of the Expert Committee is
as follows:

i. Dr. Prashant Gargava, Member Secretary, CPCB.
ii. Dr. Mukesh Khare, Professor, IIT Delhi.

iti. Dr. Mukesh Sharma, Professor, [IT Kanpur.

iv. Member Secretary, DPCC

The Expert Committee conducted inspection in the matter and studied the problem and
submitted a report to the Hon’ble NGT.The report was accepted by the Hon’ble NGT and
Hon’ble NGT vide order dated 10.01.2020 (Annexure 1) directed the following:

“We are satisfied that the report needs to be acted upon and necessary steps in terms of
the recommendations taken by the Northern Railways as well as by CRWC and the five
cement companies, qfier preparing an appropriate action plan. The compliance may be
monitored by Central Pollution Control Board (CPCB) and Delhi Pollution Control
Committee (DPCC). The action plan may be prepared within one month and got
approved by the Committee constituted by this Tribunal. The Committee will pe free to
make suitable alterations in the action plan.

The CPCB may also access and recover compensation for the damage to the environment
and public health for the period prior to the remedial action. Such interim measures as
may be found necessary may also be taken by the Railway Administration as well as by
the CRWC and the cement companies consistent with the ground situation and the
observations in the report mentioned above. Compliance status as on 15 04.2020 may be
Jurnished to this Tribunal after getting information Jrom all concerned by the CPCB

before the next date by email at [udicial-ngt@gov.in.

The matter is listed Jor consideration on 23, 04.2020.

The hearing in the matter was re-scheduled for 23.06.2020 dye to Covid-19 pandemic
situation. Action taken cum status report in compliance of the Hon’ble NGT order dated
10.1.2020 is as under-



2. ACTION TAKEN BY CPCB AND EXPERT COMMITTEE

i) In compliance of Hon’ble NGT order dated 10.1.2020 and in reference to CPCB letter
dated 13.2.2020 (Annexure 2), action plans were submitted by all companies i.e.
Northern Railways, CRWC, M/s G.S. Company, M/s ACC Cement, M/s Wonder
Cement, M/s Mangalam Cement. M/s Ambuja Cement and M/s Ultratech Cement for
consideration by the Expert Committee. Action plans are annexed as Annexure 3.

ii) A meeting of the Expert Committee was convened on 04.03.2020 to discuss the action
plans and the methodology for Environment and Health compensation. The action
plans of Northern Railways and CRWC were as examined by the Expert Committee,
The action plan of Northern Railways was found unsatisfactory while the action planof
CRWC was considered by the Expert Committee for implementation within the
timelines proposed by the CRWC. Minutes of the meeting annexed as Annexure 4.
The observations of the Expert Committee were communicated to both Northern
Railways and CRWC by CPCB vide letter dated 20.3.2020. Northern Railways was
asked to submit proper time bound action plan within one week, and, CRWC was
asked to submit regular progress report.

CPCB also asked both Northern Railways and CRWC to ensure that the test of
remaining workers involved in cement handling by cement companies using their
services be got conducted and compliance report submitted to CPCRB. Copy of CPCB
letters annexed as Annexure 5.

Also, a complaint was received by CPCB from the applicant regarding cement
handling activities being continued by Northern Railways despite the Hon’ble NGT
order for implementing the recommendations of the Expert Committee i.e.No cement
handling activities be permitted till construction of warehouses by Northern Railways.
Accordingly, CPCB vide letter dated 19.3.2020 (Annexure 6) asked Northern
Railways to ensure that all activities are stopped immediately.

iii) With regard to action plans for education and protection of labour health, Expert
Committee decided that these be got examined by Dr. T.K Joshi. Senior Advisor,
Environmental Health, MoEF&CC and the specific observations/comments received
from Dr. T.K. Joshi on these plans be communicated to al] companies.Accordingly,
CPCB vide letter dated 20.3.2020 forwarded plans to Health Expert for examination
(Annexure 7).

iv) The plans of 05 cement companies and M/s GS Company were examined by Dr. T.K.
Joshi andthese were found unsatisfactory except in case of M/s GS Company. The
expert opinion on “Action Plan to Educate and Protect Health of Labour” were
forwarded to all companies including M/s GS Company by CPCB vide mail dated
6.4.2020 (Annexure 8) for urgent necessary action.

v) CPCB vide letter/e-mail dated 13.4.2020, 30.4.2020 and 5.6.2020 issued regular
reminders to Northern Railway for submission of revised action plan and progress




report on test of workers of M/s Ultratech Cement using NR platforms for cement
handling (Annexure 9).

vi) CPCB vide letter dated 13.4.2020 and 5.6.2020 asked CRWC for submission of
progress report on the action plan approved by the Expert Committee, revised action
plan of M/s GS Company to Educate and Protect Health of Labour, and, progress
report for test of workers involved in cement handling by M/s GS Company and other
04 cement companies i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam
Cement and M/s Ambuja Cement using CRWC warehouses for cement handling.

vii) CPCB vide letter dated 5.6.2020 directed all 05 cement companies to submit revised
action plan to Educate and Protect Health of Labour,and, compliance report in
reference toHon’ble NGT Order dated 10.1.2020 (Annexure 10).

viii) CPCB on 11.6.2020 carried out inspection of Shakurbasti railway siding to verify the
progress reported by CRWC and Northern Railways.

ix) Second meeting of the Expert Committee was convened on 16.6.2020 to review the
progress/ status of action plansof all companies. and, finalize the Environmental
Compensation and methodology for Health Compensation.

3. Compliance Status

The status report with regard to each of the company involved in operations at
Shakurbasti Cement Siding. Environmental Compensation and Health Compensation is
given below along with the recommendations of the Expert Committee.

3.1 Northern railways (NR)

Northern Railways vide letter dated 7.2.2020 submitted the action plan and the same was
examined by the Expert Committee and was found unsatisfactory except for the measure
of construction of peripheral roads. Northern Railways was asked to submit revised action
plan.

3.1.1 Progress

Only work initiated by Northern Railways was construction of peripheral roads
mentioned in the action plan. CPCB during the inspection conducted on 11.6.2020
observed that some portion of road has been made paved but no work wasbeing carried
outat the time of inspection. Timeline for completion of this work has not been submitted
by Northern Railways.

3.1.2 Short-comings

A. Revised Action plan on following other pollution control measures with timelines is
stillawaited from Northern Railways, despite several reminders issued by CPCB:

1. Construction of warehouse on both the platforms i.e. GPF and Platform No01
Enclosures in the form of flexible belt curtain may be provided for the
unloading sides.
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Mechanical handling of cement bags using conveyor belts.

3. Mechanical cleaning of warehouse and arrangement for proper storage of
cement collected during cleaning and records to be maintained.

4. Timeline for completion of road construction work has not been submitted.

B. Northern Railway has continued to permit cement handling activities despite Hon’ble
NGT directions. As per the log book maintained by the company, cement
unloading/loading activity was conducted in the month of May as well as June 2020.
However, during the inspection, there were no cement bags lying on the platform and
hence no loading/unloading operation was observedat the site.

C. No progress report obtained from M/s Ultratech Cement on health test of workers
involved in cement handling and submitted to CPCB.

3.1.3 Conclusion

Northern Railway has not taken proper action for implementing the recommendations of
the Expert Committee including both implementation of pollution control measures and
health test of workers.

3.1.4 Recommendations

1. Northern Railway may be directed to submit the action plan within one weekfor
implementation of pollution control measures.

2. Northern Railway may be directed to stop the cement handling operations with
immediate effect. Operations be resumed only after the pollution control measures
recommended by the Expert Committee are implemented.

3. Northern Railways to ensure that the test of health workers involved by M/s
Ultratech Cement be got conducted after the issue of Covid-19 pandemic is
settled and report be submitted to Labor Department, Delhi Government with plan
of treatment of affected workers and for levy of compensation.

3.2 Central Railside Warehouse Ltd. (CRWC)

CRWC vide letter dated10.02.2020 submitted Action plan and the same was considered
by the Expert Committee for implementation within the timelines proposed by the
CRWC. The CRWC vide letter dated 18.4.2020 and 10.6.2020 submitted the progress
report on the action plans.

3.2.1 Progress

® CRWC have installed conveyor belt machines for mechanical unloading/ loading of
cement bags asobserved during CPCB inspection conducted on 11.06.2020. However,
no loading/unloading operation was ongoing at the site during the inspection. NIT
(Notice Inviting Tender) for 10 more conveyor belt machines have been issued and
these were to be installed within 06 months i.e. by August 2020, as per the original
action plan. However, as per the progress report dated 10.6.2020, these are now
expected to bedelivered by August/September 2020 due to nationwide lockdown.




® CRWC has placed order for flexible PVC belt curtain enclosure for the warehouse
and it was reported that the work will be completed by February end as per the
original action plan. However, as per the progress report dated 10.6.2020, thework is
expectedto be completed within a month after lockdown period ends probably by June
end. During the inspection on 11.06.2020, the work for installation of flexible belt
curtains for enclosure at both loading/unloading sides was found to be in progress.
Belt curtains were installed at a few locations. Slider channels for curtains were in
place on rail side of the 16 compartments/warehouses (8 on each side).

* CRWC have purchased four sweeping machines for mechanical sweeping of
warehouse and the collected cement is stacked and stored separately in the cement
bags within the warehouses and records are maintained. During the inspection on
11.6.2020, these machines were found operational. Also, one mini truck loaded
sweeping machine is used for pavement cleaning.

® CRWC appointed M/s GS Company have got the test conducted for the remaining
workers involved in cement handling and reports are to be submitted. Health
awareness program conducted with training of workers and PPE distribution in the
month of January and February.

¢ Records of workers involved in cement handling by M/s GS Company have been
submitted.

3.2.2 Shortcomings

1. Revised action plan to educate and protect health of labour in case of M/s GS
Company yet to be submitted.

No progress report obtained from M/s ACC Cement, M/s Wonder Cement, M/s
Mangalam Cement and M/s Ambuja Cement on health test of workers involved
by these companies in cement handling and submitted to CPCB.

o

3.2.3 Conclusion

Action has been taken by CRWC for implementing the recommendations of the Expert
committee. Some of the recommendations have been implemented while work is under
progress on remaining recommendations.

3.2.4 Recommendations

1. CRWC may be directed to complete the remaining works within the timelines
submitted in the revised progress report.

2. CRWC may be directed to ensure submission of revised action plan for education
and protection of labour health by M/s GS Company within 01 week.

3. CRWC to ensure that the test of health workers involved in cement handling by
M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement and M/s
Ambuja Cement be got conducted after the issue of Covid-19 pandemic is settled
and report including the report of workers got tested by M/s GS Company be
submitted to Labor Department. Delhi Government with plan of treatment of
affected workers and for levy of compensation.




3.3 Cement Companies (compliance w.r.t. Workers Health)

3.3.1 M/s ACC Limited

The company has conducted health check-up camp on 3.3.2020 inviting random labor and
other participants and labor with health problems got tested and report submitted to
CPCB. As per the opinion of Dr. T.K. Joshi, Senior Advisor. Environmental Health,
MOEF&CC, these reports are of limited understanding until occupational history is
shared. Apart from X-ray. other tests of workers were conducted which was not related to
occupational health.

The company has not submitted revised plan to educate and protect health of labour
incorporating the Expert opinion. No record provided for the labor involved in cement

handling and health tests (X-ray) of these workers.

3.3.2 M/s Ambuja Cements Ltd.

The company has informed about health and safety awareness camp held in January
month and distribution of the masks and gloves in the month of February but no
documentary evidence submitted. Random labor and other participants were invited for
these camps.

The company has not submitted revised plan to educate and protect health of labour
incorporating the Expert opinion. No records provided for the labor involved in cement
handling and health tests (X-ray) of these workers.

3.3.3 M/s Wonder Cements

The company has not submitted revised plan to educate and protect health of labour
incorporating the Expert opinion. No records provided for the labor involved in cement
handling and health tests (X-ray) of these workers.

3.3.4 M/s Mangalam Cements

The company hasinformed about health awareness program and PPE distribution camp
organized in the month of February/March 2020. Random labor and other participants
were invited for these camps.

The company has not submitted revised plan to educate and protect health of labour
incorporating the Expert opinion. No records provided for the labor involved in cement
handling and health tests (X-ray) of these workers.

3.3.5 M/s Ultratech Cement

The company have informed about health awareness program and PPE distribution camp
organized in the month of February 2020. Random labor and other participants were
invited for these camps.

The company has not submitted revised plan to educate and protect health of labour
incorporating the Expert opinion. No records provided for the labor involved in cement
handling and health tests (X-ray) of these workers.




B) Recommendationsw.r.t. workers health

1. M/s GS Company and other 5 cement companies may be directed to submit
revised action plan to educate and protect health of labour incorporating the
Expert opinion.

Records to be provided for the labor involved in cement handling by all 05

cement companies.

3. Test of health workers involved by all 05 cement companies be got conducted
after the issue of Covid-19 pandemic is settled and report be submitted to Labor
Department, Delhi Government with plan of treatment of affected workers and for
levy of compensation. M/s GS Company has got the labor test conducted and
therefore shall submit the report to Labor Department.

4. All 05 cement companies and M/s GS Company to ensure that labor shall wear
PPE while carrying out cement handling activities.

3]

3.4. Environmental and Health Compensation

Hon’ble NGT directed that “The CPCB may also access and recover compensation for
the damage to the environment and public health for the period prior to the remedial
action”.

Status of Environmental Compensation

The Expert Committee discussed the issue of levying Environmental Compensation. It
was suggested that interim EC may be levied for the period from May 27, 2019 (date of
filing of application by Applicant) to June 11, 2020 (date of compliance verification by
CPCB). The EC methodology and calculation was discussed in the Expert Committee
meeting held on 16.6.2020. Interim Environmental Compensation for the said period was
calculated as Rs 71,62,500/- and Rs 28,65.000/- in case of Northern Railways and CRWC
respectively.

CPCB is issuing directions to Northern Railways and CRWC to deposit EC amount
within a month. Further, Final EC will be levied on both the companies, after completion
of all the remedial measures (for the period of completion of remaining works).

Recommendations w.r.t. Health Compensation

With regard to levy of health compensation, the Expert Committee has recommended that
the matter be referred to Labor Department, Delhi Govt. The said department shall take
necessary action as per the relevant labor laws and submit report to the Hon’ble Tribunal.
Test of health workers involved by all 05 cement companies be got conducted after the
issue of Covid-19 pandemic is settled and report be submitted to Labor Department, Delhi
Government with plan of treatment of affected workers and for levy of compensation.
M/s GS Company has got the labor test conducted and therefore shall submit the report to
Labor Department.
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Item No.03 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 533/2019

(With report dated 20. 12.2019)

Anubhav Kumar Applicant(s)
Versus

Union of India &Ors. Respondent(s)

Date of hearing: 10.01.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER

For Applicant(s): Mr. Rahul Khurana, Advocate with Mr. Anubhav
Kumar, Applicant in person
For Respondent(s): Mr. Om Prakash, Advocate for R-2

Mr. Narender Pal Singh, Advocate for R-3

ORDER

The question for consideration is the air pollution affecting the
environment in and around the areas of Rani Bagh, Shakurbasti,
Raja Park, Punjabi Bagh, Srinagar and Madipur near Shakurbasti
Railway Station on account of unscientific manner in which

loading/unloading of cement is being undertaken.

The matter was considered by this Tribunal on 14.08.2019 in light of
factual and action taken reports from the Delhi Pollution Control
Committee (DPCC), the Station Superintendent/Terminal Manager
(CRWC), Cement Siding at 2 Shakurbasti Railway Station, New Delhi-
110034 and the Chief Goods Supervisor, Cement Siding  at

Shakurbasti Railway Station, New Delhi-110034 and from the Chief




Goods Supervisor, Cement Siding of the Railway Station. The said
reports revealed causing of pollution in the loading and unloading
process on account of inadequate safeguards in the functioning of the

warehouses.

Since Central Railside Warehouse Company Ltd. (CRWC) disputed
the observations in the reports submitted to this Tribunal, this
Tribunal constituted an independent Expert Committee to further

examine the matter as follows:

1 Dr. Prashant Gargava, Member Secretary, CPCB.
il Dr. Mukesh Khare, Professor, IIT Delhi.
iif. Dr. Mukesh Sharma, Professor, IIT Kanpur.

iv. Member Secretary, DPCC.

The Tribunal further directed:

“g.  The Committee may study the problem area in terms of ambient
air quality, carrying capacity, health impact on the inhabitants
and the workers involved in the process and suggest remedial
measures. The Committee may give its report within three
months by email at judiciai-ig

(Gov. in.
10. In the meanwhile, the remedial measures suggested by the

DPCC may be adopted by the CRWC and the Railway
Administration.”

Accordingly, report has been filed on 20.12.2019 by Member
Secretary, CPCB on behalf of the Expert Committee. The Committee
visited the site, compiled operational details at railway platforms and
CRWC warehousing. The Committee also studied sources of air
pollution, ambient air quality monitoring, carrying capacity and

health impact on workers and inhabitants.




6.

The Committee also noted:

L. Out of the five cement companies ie. M/s ACC Cement, M/s
Wonder Cement, M/s Mangalam Cement, M/s Ambuja Cement
and M/s Ultratech Cement, Jour companies except M/s ACC
Cement have not conducted any health checkup of workers.
M/s ACC have also reported that only one health checkup has
been conducted.

1. All companies reported about distribution of masks however
only M/s Ambuja Cement submitted documentary evidence in
this regard. During the site visit conducted on October 23, 2019,
none of the labors involved in loading of cement were found
wearing Masks or Gloves.

il Out of five companies, only M/ s Ambuja Cement reported with

systematic plan of action to educate and provide PPE to the
labor engaged in the activity of cement sacks handling.”

The report further is that in the health survey, most residents
complained about dust spilling over their houses and floors and
health issues related to breathing and respiratory system and skin
itching/allergy. While few enrolled workers reported respiratory and
skin problems, in case of daily wage workers a substan;:iai number
of workers reported respiratory and skin problems. Besides health
survey, X-Ray of 15 enrolled workers was also condueted to confirm
the impact on health. The most important single investigation for
any worker with exposure to dust is a plain chest X-ray. X-Ray of
Chest region under specifics of 17x14 inches along including both
costo-phrenic angles was conducted. The changes observed on X-

Ray examination, suggestive of adverse impact, include:

° Prominent Brocho-vascular marking indicated infection that
cement dust appears to have caused. The workers also
complained of symptoms relating to infection, a common
outcome of dust exposure.

° Presence of Calcified node on X-ray examination that also
suggested past healed infection which again dust exposure
may have caused




8.

Scarring of the lung tissue that indicates fibrosis has been
observed as a common consequence of exposure to dust
containing silica.

The conclusions and recommendations of the Committee are:

N

Conclusion:

Northern Railway has not taken any measure to control fugitive
emissions generated due to cement handling and other
associated activities while CRWC has taken partial measures for
controlling fugitive emissions.

PM levels at cement siding are 31% higher than the surrounding
locations and further cement dust is carried over to surrounding
residential areas. Emission load of the grid of 4kmx4km is
exceeding the limit and therefore control measures are to be
implemented at cement siding as well as for other emission
sources such as transport, road dust etc contributing to the grid
of 4kmx4km.

Further, X-ray examination of workers revealed that there s
adverse health impact due to exposure to cement dust but
neither M/s GS company nor cement companies has
implemented any systematic plan of action to educate and
protect labor engaged in the activity of cement sacks handling.
No measures have been taken to monitor workers health since
majority of the workers are working on adhoc basis.

Residents surveyed have complained about dust spilling over
their houses and floors, and, health issues related to respiratory
system and skin. However, health issues may not be solely
attributed to pollution caused due to activities of cement siding
considering that there are other localized sources of pollution
also and that exposure of residents to cement is less than that of
workers.

Recommendations:

Northern Railway shall immediately construct warehouse for
handling of cement bags so as to n~inimire fugitive emissions
until then no cement handling shall be permitted.

Mechanical handling of cement bags using conveyor belts shall
be introduced by NR and CRWC in order to reduce fugitive
emissions.

The enclosures in the form of flexible belt curtain may be
provided for the unloading sides.

Warehouse cleaning shall be done with only mechanical means
by NR and CRWC and it shall be done on regular basis. Cement
collected shall be properly stored and records be maintained.




. Peripheral roads for vehicle movement should be paved and
these should be properly maintained.

o M/s GS company shall implement a systematic plan of action to
educate and protect labor engaged in the activity of cement
sacks handling.

° All five cement companies (M/s ACC Cement, M/s Wonder
Cement, M/s Mangalam Cement, M/s Ambuja Cement and M/s
Ultratech Cement) shall implement a systematic plan of action to
educate and protect workers engaged in the activity of cement
sacks handling.

e There should be a system of record keeping of workers engaged
in the activity of cement handling. Periodic health assessment of

workers should be done for workers engaged in cement
handling and records shall be maintained.

® Test for remaining workers involved in loading and unloading
activities shall be immediately got conducted through an
environmental health physician and all workers detected with
health impact shall be treated at the cost of M{s GS Company
and Cement Companies, as applicable. CRWC and NR shall
monitor compliance and submit report to DPCC and CPCB.

We are satisfied that the report needs to be acted upon and
necessary steps in terms of the recommendations taken by the
Northern Railways as well as by CRWC and the five cement
companies, after preparing an appropriate action plan. The
compliance may be monitored by Central Pollution Control Board
(CPCB) and Delhi Pollution Control Committee (DPCC). The action
plan may be prepared within one month and got approved by the
Committee constituted by this Tribunal. The Committee will be free
to make suitable alterations in the action plan. The CPCB may also
access and recover compensation for the damage to the environment
and public health for the period prior to the remedial action. Such

interim measures as may be found necessary may also be taken

by the Railway Administration as well as by the CRWC and the
cement companies consistent with the ground situation and the
observations in the report mentioned above. Compliance status as

on 15.04.2020 may be furnished to this Tribunal after getting



information from all concerned by the CPCB before the next date by

email at judicial-ngtagov.in.

A copy of this order be sent to CPCB and DPCC by email for

compliance.

List for further consideration on 23.04.2020.

Adarsh Kumar Goel, CP

S.P Wangdi, JM

Dr. Nagin Nanda, EM

Siddhanta Das, EM

January 10, 2020
Original Application No. 533/2019
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GOVT. OF INDIA
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE

Court matter - URGENT

13.02.2020

Speed post/ Email

To
General Manager
Northern Railway, NDCR Building,
State Entry Road, New Delpj - | 10002
-mail- cpro@nr.rai]net.gov.in and mail.cpro.nr@gmail.com

Sub: Compliance of Hon’ble NGT order dated 10.01.2020 in O.A. No. 53372019 in
matter of Anubhay Kumar v/s Union of India & Ors. reg.

Sir,

areport on interim measures to CPCB within a month,

CPCB has not received action plan and feport on interim measures. Accordingly, you
may kindly ensyre submission of reports immediately to CPCR for further necessary

Yours faithfully,

i
(V.K. Shukla)

Addl. Dir. & Div. Head,
AQM Division

“aREw e’ gl e TR, feeh-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
T/ Tel : 43102030, 22305792, 2</Website - Www.cpch.nic.in |
Scanned with CamScanner
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Court matter - URGENT
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13.02.2020

Speed Dost/ Email

To,

General Manager
Central Railsiqe Warehouse Company Limited (CRw()
Pragatj Maidan Metro Station Building,

Ground Floor, New Delhj - | 1000]

E-majj- Qamd@cnvcjn, and contact@crwe.in

Sub: Compliance of Hon’ble NGT order dated 10.01.2020 in 0.A. No. 533/2019 jpn
Mmatter of Anubhay Kumar v/g Union of India & Ops, reg,

Sir,

Yours faithfully,

=

(V.K. Shukla)
Addl. Dir. & Div, Head,
AQM Division
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' jun Nagar, Delhi-110032
Parivesh Bhawan, EastAgun - .
U/ Tel : 43102030, 22305792, FTHEZ Website : wwnw.cpch i in

Scanned with CamScanner
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ONMENT, FOREST &

MINISTRY OF ENVIR

Court matter - URGENT

13.02.2020

Speed post/ Emai]

To

MD & CEO,

ACC Limited Cement Houge 12%,
Maharishj Karve Road Mumbai - 40¢ 020
- mail- ace@ ethicalview com

Sub: Compliance of Hon’ble NGT order dated 10.01.2020 in 0.4, No. 533/2019 in
matter of Anubhay Kumar v/g Union of India & Ors. r

Yours faithfully,

=
(V.K. Shukla)

Addl. Dir. & Div. Head,
AQM Division

l-qﬁ-é-w q:{a:{' Tia’f 3@:{ W, R(Eiﬁi—llOOBE

i Arjun Nagar, Delhi-110032
vesh Bhawan, East ] b -
{{W/T;?ZIS‘IOZO?JO, 22305792, aamgi'/\/\lebs:ie - www.cpeb.nic.in

Scanned with CamScanner




E *
\

L, ;1
--_.._"a

‘ : CENTRAL POLLUTION C'ON:TROL BOARD
:M“": Wi, 7 A werary uftadT wae and W
\\:‘n‘n

. OF INDIA
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. 0

Court matter - URGENT
=——aler - URGENT

13.02.2020

Speed post/ Email

To

Chairman,

Ambuja Cement, po Ambujanagar
Taluka Kodinar, Gir Somnath district
Gujarat - 36271s.

E-mail- cox_poratc.communicarions@ambwjacement.com

Sub: Compliance of Hon’ble NGT order dated 10.01.2020 in O.A. No. 53372019 in
matter of Anubhay Kumar v/g Union of Indiq & Ors. reg.

Sir,

Yours fajth fully,

P
(V.K. Shukla)
Addl. Dir. & Div, Head,

AQM Division

“ufider e’ gt sl TR, fRewi-1 10032

i Arjun Nagar, Delhi-110032
Parivesh Bhawan, East J i i
T/ Tel : 43102030, 22305792, FFHEE/ Website : www.cpcb.nic.in

Scannecihwith CamScanner
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Court ordey - URGENT
13.02.2020
Speed oSt/ Emaij)
To
Chairman,
Ultratech Cement,
"B" ing, 2nqd

floor, Ahura Centre M ahakalj Caves Road,
Andherj (Eag ) Mumbpj; 400 093

E-maijl. sushil.gathak(a}adityabirla.com

Sub: Compliance of Hon’ple NGT order dateg 10.01.2029 in O,
Matter of Anubhay Kumar V/s Unig

A. No. 533/2019 in
N of Indjq & Ors.

reg,

Yours faithfully,

R
(V.K. Shukla)
Addl. Djr. & Div. Head,

AQM Division

=110032
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Speed post/ Email

To
Chairman,
Wonder Cement I tg

17 Old Fatehpum, Near Seva Mandir,
Udaipur, Rajasthan - 3 13004

E-mail- headoffice wo dercement‘com
he _M“@\Q\\_“

Sub: Compliance of Hon’ble NGT

order dated 10.01.2020 in O.A. No. 533/2019 in matter of
Anubhay Kumar v/5 Union of Indig & Ors, reg,
Sir,

3

This is in reference tq the Hon’ble NGT order dated 10.01.202¢0 i
wherein Hon'ble NGT directed Wonder Cemeny Company to subm;
on interim Mmeasures to CPCR Wwithin a month,

CPCB has not received act
ensure submission of reports i

Yours faithfully,

[=

(V.K. Shukla)
Addl. Dir, & Div, Head,

AQM Division

DIA
NGE GOVT. OF INI
STRY OF ENVIRONMENT, FOREST & CLIMATE CHA

MINI

‘e wo' gefl et T, feeah -110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
3 ebsite - Www.cpebh.nic.in
: 43102030, 22305792, TTHE/\W,
S{HT4/Tel : 4
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T. OF INDIA
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOV

Court matter - URGENT

13.02.2020
Speed post/ Email

To

President (Corporate)
Mangalam Cement Limited.

Birla Building, 10th Floor, 9/1 , R.N. Mukherjee Road
Kolkata - 700 001

E-mail- kolkata@,mangalamcement.com

Sub: Compliance of Hon’ble N
matter of Anubhav Kumar v/s

Sir,

GT order dated 10.01.2020 in O.A. No. 533/2019 in
Union of India & Ors, reg.

This is in reference 1o the Hon'ble NGT order dated 10.01.202
533/2019 wherein Hon'ble NGT directed Mangal
action plan and a report on interim measures to CPC

0 passed in O.A. No.
am cement company to submit an
B within a month.

Yours fai hfully,

/
(V.K, Shukla)
Addl. Dir. & Djv. Head,

AQM Division

20.
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Northern Railway

File No.IC-MG-45-2019
Dated: 07/02/2020.

Dr. Prashant Gargava,
Member Secretary, CPCB,
Parivesh Bhawan,

East Arjun Nagar,

Delhi - 110032.

Dr. Mukesh Khare, Professor,
Department of Civil Engineering,
Indian Institute of Technology (IIT),
Hauz Khas,

New Delhi- 1100186.

Dr. Mukesh Sharma, Professor,
Department of Civil Engineering,
Indian Institute of Technology (Kanpur),
Kanpur, Uttar Pardesh — 208016.

Member Secretary, DPCC,
4th & 5th Floor, ISBT,

GT Karnal Road,
Kashmere Gate,

New Delhi -1100086.

Prexuse - 02 @47

Divisional Office,
New Delhi.

Subject: Action Plan for preventing pollution at Shakurbasti Railway Siding
during the unloading and handling of cement bags by cement companies.

Reference: Hon’ble NGT’s order dated 10.01.2020 passed in OA No. 533 of 2019

titled Anubhav Kumar Vs UOI &Ors.

In connection with the above subject matter and in terms of orders under reference,
in compliance of the directions of Hon’ble NGT, on recommendations of the expert
committee nominated by Hon'ble NGT, the following point-wise Action Plan is

submitted:

* Recommendation: Northern Railway shall immediately construct warehouse
for handling of cement bags so as to minimize fugitive emissions until then no

cement handling shall be permitted.

Action Plan: It is submitted that the main purpose of the warehouse is to store
the goods. In the present case, line no. 01 and GPF are not warehouses, but
Pplatforms for unloading the cement bags from the trains and directly loading the
same in the trucks without storing them at the platforms. These platforms are
having sheds only to prevent damage to cement bags during unloading them

21.
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from the wagon by the cement companies in bad weather including rainy
seasons. Therefore:

i. There is no requirement of constructing warehouses for covering these
platforms, because, mostly cement bags are directly loaded into the trucks
from the wagons.

ii. Providing the facility of warehouses on these platforms will result into
additional movement of cement (from frain wagon to warehouse, then from
warehouse fo trucks and then lrucks to destination) by the cement
companies, which will further increase the emission of the cement particles
from the cement bags.

Further, to prevent the emission of the cement particles during unloading from
frains to frucks, a tender has been invited for providing curtain walls around the
platform no.l, so that the emissions do not spread outside the area of the
platform. However, it is submitted that this would tend to cause accumulation of
dust within the platform area due to emission from the cement bags. Also, the
various cement companies involved in cement handling have been instructed to
explore and implement other methods to ensure that the dust emissions are
curtailed and eliminated. It is also to inform that maximum number of cement
rakes are handled at line no. 1.

Recommendation: Mechanical handling of cement bags using conveyor
belts shall be introduced by NR and CRWC in order to reduce fugitive
emissions.

Action Plan: It is submitted thal, at present, there is no foolproof and emission
free mechanical system in knowledge which can be used {o unload cement bags
from the wagon of a train and to directly load them into the trucks. However,
Railways has already instructed the cement companies involved vide letter no.
1C-MG-45-2019 dated 21.01.2020, to find a solution to this problem and to ensure
that dust emissions during unloading the cement bags can be eliminated. It is
also pertinent to mention here that handling of cement bags including unloading
from the wagons and loading them into the trucks is being done by the
concerned cement companies/parties themselves. Therefore, these companies
are already instructed to find methods for foolproof mechanisation of this
activity. Moreover, a tender has also been invited for providing curtain walls
around the platform no.1, so that the cement emissions do not spread outside the
area of the platform. Also, it is pertinent to mention that the cement companies
are using such quality of bags which are not cement dust emission proof. These
fugitive cement ngd ir ities are the mai 3

st emissions at all the cement handli oints. If packing standard can
be regulated by appropriate authorily to make these cement bags, dust emission
proof, then, the very primary source of problem will be eliminated.

Recommendation: The enclosures in the form of flexible belt curtain may be
provided for the unloading sides.

Action Plan: As already mentioned, a tender has been invited for providing
curiain walls around the platform no.l, so that the cement emissions do not
spread outside the area of the platform.
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Recommendation: Warehouse cleaning shall be done with only mechanical

means by NR and CRWC and it shall be done on regular basis. Cement
collected shall be properly stored and records be maintained.

Action plan: It is submitted that sweeping of the roads and floor of the platform
will be ensured by constant monitoring at the cement siding and necessary
instructions in this regard have already been issued to all concerned cement
companies handling cement bags at shakurbasti cement siding. Railway will
monitor that effective sweeping of the roads and floor is carried out on regular
basis by the cement companies involved in handling of the cement bags. In this
regard, necessary directions have already been issued to all companies vide
letter no. 1C-MG-45-2019 dated 21.01.2020.

Recommendation: Peripheral roads for vehicle movement should be paved
and these should be properly maintained.

Action Plan: It is submitted that the coniract to repair the peripheral road

adjacent to line no.l has already been awarded and the work for the same has
already been started.

Recommendation: M/s GS Company shall implement a systematic plan of

action to educate and protect labor engaged in the activity of cement sacks
handling.

Action Plan: It is submitted that the strict directions have been issued to the
cement companies handling cement at shakurbasti siding vide letter no.1C-MG-
45-2019 dated 21.01.2020, to ensure that the labour is provided with protective
gloves and masks who are involved in the handling of cement bags. Railway will
monitor that protective equipments are provided to the engaged labour by
cement comanpies/parties. As far as M/s GS Company is concerned, it is
submitted that the Railways have no dealing with this company. This company is
directly engaged by the cement companies/parties.

Recommendation: All five cement companies (M/s ACC Cement, M/s
Wonder Cement, M/s Manglam Cement, M/s Ambuja Cement and M/s Ultra
tech Cement) shall implement a systematic plan of action to educate and
protect workers engaged in the activity of cement sacks handling.

Action plan: All the cement companies handling at Shakurbasti siding have
already been instructed vide letter no. 1C-MG-45-2019 dated 21.01.2020, that a

systematic plan should be implemented fo educate and protect workers
engaged in the activity of cement sacis handling.

Recommendation: There should be a system of record keeping of workers
engaged in the activity of cement handling. Periodic health assessment of

workers should be done for workers engaged in cement handling and
records shall be maintained.

Action Plan: All the cement companies handling at Shakurbasti siding have
been instructed vide letter no. ] C-MG-45-2019 dated 21.01.2020, to maintain a
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system of record keeping of the workers engaged in the activity of { ment
handing. Companies have also been instructed to get periodic health
assessment of workers done and records should be maintained.

e Recommendation: Test for remaining workers involved in loading and
unloading activities shall be immediately got conducted through an
environmental health physician and all workers detected with health impact
shall be treated at the cost of M/s GS company and cement companies, as
applicable. CRWC and NR shall monitor compliance and submit report to
DPCC and CPCB.

Action Plan: All the cement companies have been instructed vide letter no. 1C-
MG-45-2019 dated 21.01,2020, to get the test of the worker involved in loading and
unloading activity conducted through an environmental health physician
immediately and all the workers detected with health impact should be treated
at the cost of the companies. In this regard, a report shall also be submitted to
the DPCC and CPCB. As far as M/s GS Company is concerned, it is submitted
that the Railways have no dealing with this company. This company is engaged
by the cement companies.

In view of above mentioned Action plan, it is submitted that Railways are taking all
the necessary steps to eliminate the problem of dust emission from cement bags at
Shakurbasti Railway station. All the concerned parties are strictly instructed to
comply with the directions of Hon’ble NGT and to take necessary actions on the
recommendation of the expert committee. Also, it is pertinent to mention again that
the cement companies are using such quality of bags which are not cement dust
emission proof. These fugitive cement bags and their gualities are the main and
primary source of cement dust emissions at all the cement handling points. If
packing standard can be regulated by appropriate authority to make these cement
bags, dust emission proof, then, the very primary source of problem will be
eliminated.

The aforementioned action plan is hereby submitted to the expert committee
nominated by Hon'ble NGT, in compliance with the order of Hon’ble NGT dated
10.01.2020.

N :;fi"i ’@m% -
Sr. Divisional Commercial Managex/Freight,
Delhi Division.

DA: As above

E-mailed at:

1. mscb.cpeb.nic.in.

2. mukesh@civil.iitd.ac.in.
3. mukesh@iitk.ac.in.

4., msdpcc@nic.in.




Northern Railway

File no. 1C-MC-48-2018 Divisional Office

Dated: 21.01.2020 New Delhi.
(Through CGS/S5B) ecev? o %

ok 101° o'+

M/s Manglam cement, M/s Wonder Cement Ld., L300 /% ~ . - +3

Leela Building (GF), 153, 1208-1208, Inder Prakash Building 21, .,

Okhla Industrial Estate, Barakhamba Road, ‘3'i :

Phase-ll, New Delhi-110001. O RY.

New Delhi-110020. ;

M/s Ultratech Cement Ltd. M/s ACC Ltd.

1801,18% Floor, WIT 414/421,3 Splendar Forum,

Tower B, Sector-16, Jasola District Center,

Noida 201301 (UP). New Delhi-110020.

M/s Ambuja Cement Lid.
Al RZ-58 70, Palam-Dabri Marg,
Block B, Vijay Enclave,

' Mahavir Enclave,

New Delhi-110046.

Sub: OA No. 533/2018 titled Anubhav Kumar Vs UOI & Ors.

Ref.: i DPCC letter no. F.No. DPCC/CMC-II1//2019/7236-37 dated 30.12.2018
ii. Expert Committee report dated 20.12.2019 submitted before NGT. ;
{ii. NOT order dated 10.01.2020 in OA No. 533/ 2010 titled Anubhav Kumar Vs UOI & Ors.

In continuation to the earlier instructions on the above subject matter and letters under reference,
you are hereby instructed to ensure the following orcers/directions/recommendations at
Shakurbasti Railway Station Siding given by Hon’ble NOT, DPCC & Expert committee (nominated
by NGT):

To explore the possibility of handling cement bags by mechanical means while
loading and reloading to do away with manual handling of cement bags and submit
action plan for implementation with time line within 10 days.

ot

Instruction: It is instructed thal, mechanical means for loading and reloading should be
deployed to unload cement bags from a wagon of & train and to load them inio the
trucks directly without dust emissions. Also, it is instructed to ensure that dust
emissions during unloading should be eliminated.

2. To put in place the effective sweeping of the roads and floor of the warehouse with
immediate effect. - g
< i P
Instruction: It is instructed that sweeping of the roads and floor of the platforms shall be
ensured by constant monitoring, while handling the cement at the cement siding.
Necessary arrangements should be made to deploy sweeping machines for sweeping
the siding after handling of the cement.

p)

To provide protected measures i.¢ masks as well as gloves to the labour involved in
the handling of cement bags.

RS,
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Instraction: It 1s instructed that the labour engaged in handling cement bags should be
provided with gloves and masks without fail. All the essential protective equipments
should be immediately provided to the labour without fail,

4. Tonot allow the reloading of trucks those are not covered.

Instruction: It is instructed that the reloading of cement should be done in covered
trucks only and no uncovered trucks should be allowed for loading of the cement bags.

9. All five cement companies (M/s ACC Cement, M/s Wonder Cement, M/s Manglam
Cement, M/s Ambuja Cement and M/z Ultra tech Cement) shall implement a
systematic plan of action to educate and protect workers engaged in the activity of

handling

cement Sacks

inglruction: it s instructed that a systematic plan should be implemented to educate
and protect we : the activity of cernent sacks handling and report of the
same should be su

oifice of undersigned within a period of 1 week.

6. There should be a system of record keeping of workers engaged in the activity of
cament handling. Periodic health assessment of workers should be done for
workers engaged in cement handling and records shall be maintained.

structions: ii is insiructed that a system of record keeping of workers engaged in the
activity of cement handling should be maintained alongwith periodic health
assessment of workers. In this regard, a report should be submitted to the office of
undersigned within one week.

7. Test for rer
immedia
workers

aining workers involved in loading and unloading activities shall be
got conducted through an environmental health physician and all

ealth impact shall be treated at the cost of M/s GS company
as applicable. CRWC and NR shall monitor compliance and
sort ta DPCC and CPCR.

Instruction: it is in = that test of the workers involved in loading and unloading
activity should be got conducted through an environmental health physician
immediately, and all workers detected with health impact shall be treated at the cost of
the company. In this reqard, a report should be submitled to the office of undersigned
within one week. ‘

In view of the order of ihe Hon'ble NGT, directions of the DPCC and recommendation by the
expert committee (nominated by NCT) aforementioned instructions must be complied with
immediate effect.

Also, since, you are engaged in handling of cement at Shakurbasti Railway station siding,
therefore, you are requested to take all necessary steps to eliminate the pollution generated while
handling the cement bags.

In case of non-compliarice or viglation 0y of these instructions, the violator, in compliance of
polluter-pav-prin 2, will be held responsible/liable for any penalty/compensation/fine, if
imposad, by a ! authority i

£
)/ i Alad
o Sr. Divisional Commercial Manager/Freight,
e Delhi Divison.
I/
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CENTRAL RAILSIDE WAREHOUSE COMPANY LIMITED s

(A Govt. of India Entorprise) &= we-
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No. RWC-SSB/NGT/19-20/ 37 nee-g ! "(V) (Ui Date:10.02.2020 |

4 x {&p \
Member Secretary v
Central Pollution Control Board,

Ministry of Environment, Forest and Climate Change,
Parivesh Bhawan,

East Arjun Nagar, 540 WS
Delhi 110032 M2

) o

?
Sub: Action Plan / Action Taken by CRWC on the reco;{ﬁarr}endatio s of the Expert
Committee

5

Sir,

This is in reference to the order of Hon’ble National Green Tribunal, Principal Bench, New
Delhi dated 10.01.2020, wherein CRWC was advised to submit the interim measures taken
by it and also the appropriate action plan in the matter. The measures aiready taken and

further action plan on the recornmendations made by the expert committee is submitted as
under:

1) Northern Railway shall immediately construct warehouse for handling of cement bags
so as to minimize fugitive emissions until then no cement handling shall be permitted.

Action Taken / Action Plan

This does not pertain to CRWC. However, it is infarmed that CRWC is already having
covered warehouses at line no. 2 & 3 for minimize the fugitive emissions. It is dlso

informed that CRWC is not permitting any loading in the uncovered trucks and loading is
allowed only in those trucks which are covered with tarpaulin. ’ N

CRWC has done more plantations in addition to the existing plantation s

t the Terminal.
The existing fountain at the warehouse has aiso been made operational.

2) Mechanical handling of cement bags using conveyor belts shall be introduced by NR
- and CRWC in order to reduce fugitive emission.

Action Taken / Action Plan
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chanical handling of cement bags, CRWC has made operational two tier-
achines with arms for handling / unloading of cement cargo at

(i) For me
ted conveyor belt m

moun
the warehouse.

onal to this CRWC has also designed a suitable conveyor belt system with
help of one of the manufacturers of the machines, which is
perations more effective. After following the

(ii) In additi
folding arms with the

expected to make loading / unloading 0
purchase procedure the order was placed for one no. of machines which has been

delivered by M/s Vivian Conveyors, Pune at the warehouse on 03.02.2020 and has been
installed and put to use on 06.02.2020.

(jii) Presently labour is resisting the installation of conveyor machines as it will affect
their livelihocd. The installation of conveyor belt machines shall replace / reduce the
number of labours working at the goodshed. Installation of more such machines will
depend upon the acceptance of the same by the labourers. Management is in process
for convincing the labour to use this machine.

(iv) CRWC plans to install 10 such conveyor belt machines in the warehouse in the next 6
months.

{v) The following relevant documents are enclosed at Annex - 1 for ready reference:-

a) Photographs of the two tier-mounted conveyor belts put to use.

b) Copy of the purchase order no. CRWC/V-RWC, Shakurbasti/19-20/2851 dated
07.01.2020 placed on M/s Vivian Conveyors, Pune for supply and installation of
conveyor belts system with folding arms.

¢) Copy of their invoice no. 095/2019-20 dated 20.01.2020 for Rs. 12,70,000/-

d) Photographs of the conveyor belt system with folding arms put in use.

3) The enclosures in the form of flexible belt curtain may be provided for the unloading
sides.

Action Taken / Action Plan

(i) CRWC has looked into the various options available for flexible belt curtains and has
ng of 267 no. of flexible PVC

placed an order on 07.02.2020 for supply / purchase and fixi
d by the Expert Committee),

belt curtain for not only the unloading side (as VoL
but also for the whole warehouse.

2.%.
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(i) The following relevant documents are enclosed at Annex - 2 for ready reference:-
a) Photographs of the curtains already installed at the Railside warehouse.

b) Copy of the work order placed on M/s Rahul Kaushik Developers Pvt. Ltd. dated
07.02.2020 for supply and fixing of flexible PVT belt curtains.

Curtain on the complete warehouse gates will be installed by the end of Feb,
2020.

c)

4) Warehouse cleaning shall be done with only mechanical means by NR and CRWC and it

shall be done on regular basis. Cement collected shall be properly stored and records
be maintained.

Action Taken / Action Plan

(i) For cleaning the warehouse, four number sweeping machines have been procured

by service provider, M/s G. S. & Company, as cleaning of the warehouse being within
their scope of work.

(ii) The cleaning is now being done with the help of these sweeping machines on regular
basis. '

(i) The cement sweeping is being collected on regular basis and is being stored at
designated place in respective compartments. The record for the same is being

maintained in a separate register. The sweeping collected is handed over to authorized
agencies of cement companies.

(iv) The following relevant documents are enclosed at Annex - 3 for ready reference:-

a) Copy of the invoice for the four machines purchased by M/s G. S. & Company for
sweeping of floors.

b) The photographs of the machines put in use for sweeping of floors.
¢) Copy of the record being maintained for cement sweeping.

5) Peripheral roads for vehicle movement should be paved and these should be properly
maintained.

Action Taken / Action Plan

(i) The peripheral road for vehicle movement has already been paved by CRWC and is
being properly maintained. The peripheral road/circulating area is being cleaned with 29.
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anical handling of cement bags, CRWC has made operational two tier-

(i) For mech
dling / unloading of cement cargo at

mounted conveyor belt machines with arms for han

the warehouse.

(i) In additional to this CRWC has also designed a suitable conveyor belt system with
folding arms with the help of one of the manufacturers of the machines, which is
expected to make loading / unloading operations more effective. After following the
purchase procedure the order was placed for one no. of machines which has been
delivered by M/s Vivian Conveyors, Pune at the warehouse on 03.02.2020 and has been

insta'led and put to use on 06.02.2020.
onveyor machines as it will affect

chines shall replace / reduce the
f more such machines will

(jif) Presently labour is resisting the installation of ¢
their livelihocd. The installation of conveyor belt ma

labours working at the goodshed. Installation o

number of !
depend upon the acceptance of the same by the labourers. Management is in process

for convincing the labour to use this machine.

(iv) CRWC plans to install 10 such conveyor belt machines in the warehouse in the next 6

months.

{v) The following relevant documents are enclosed at Annex - 1 for ready reference:-

mounted conveyor belts put to use.
CRWC/V-RWC, Shakurbasti/19-20/2851 dated

Conveyors, Pune for supply and installation of

a) photographs of the two tier-
bj Copy cof the purchase order no.
07.01.2020 placed on M/s Vivian

conveyor belts system with folding arms.
c) Copy of their invoice no. 095/2019-20 dated 20.01.2020 for Rs. 12,70,000/-

d) Photographs of the conveyor belt system with folding arms put in use.

3) The enclosures in the form of flexible belt curtzin may be provided for the unloading

sides.

Action Taken / Action Plan

{i) CRWC has looked into the various options available for flexible belt curtains and has
placed an order on 07.02.2020 for supply / purchase and fixing of 267 no. of flexible PVC
belt curtain for not only the unloading side {as recommended by the Expert Committee), 26

but also for the whole warghouse.
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(i) The following relevant documents are enclosed at Annex - 2 for ready reference:-
a) Photographs of the curtains already installed at the Railside warehouse.
b) Copy of the work order placed on M/s Rahul Kaushik Developers Pvt. Ltd. dated

07.02.2020 for supply and fixing of flexible PVT belt curtains.
c) Curtain on the complete warehouse gates will be installed by the end of Feb,

2020.

4) Warehouse cleaning shall be done with only mechanical means by NR and CRWC and it
shall be done on regular basis. Cement collected shall be properly stored and records

be maintained.

Action Taken / Action Plan

(i) For cleaning the warehouse, four number sweeping machines have been procured
by service provider, M/s G. S. & Company, as cleaning of the warehouse being within

their scope of work.
(i) The cleaning is now being done with the help of these sweeping machines on regular
basis. o

(iii) The cement sweeping is being collected on regular basis and is being stored at
designated place in respective compartments. The record for the same is being
maintained in a separate register. The sweeping collected is handed over to authorized

agencies of cement companies.

(iv) The following relevant documents are enclosed at Annex - 3 for ready reference:-

a) Copy of the invoice for the four machines purchased by M/s G. S. & Company for

sweeping of floors.
b) The photographs of the machines put in use for sweeping of floors.

c) Copy of the record being maintained for cement sweeping.

5) Peripheral roads for vehicle movement should be paved and these should be properly

maintained.

Action Taken / Action Plan

(i) The peripheral road for vehicle movement has already been paved by CRWC and is
being properly maintained. The peripheral road/circulating area is being cleaned with 31,
i A Rl s ut e wETa |
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the help of mini truck loaded road sweeping machine hired by the service provider "y
$

G. S. & Company.

(ii) CRWC has placed an order dated 17.12.2019 for purchase of similar machine on M/s
Pyara Singh & Co, Ludhiana. The delivery of the machine is expected to be received
within three weeks i.e. by the end of Feb 2020.

(iii) The following refevant documents are enclosed at Annex - 4 for ready reference:-

a) Photographs of the mini truck loaded road sweeping machines put on use
b) Copy of purchase order placed by CRWC on M/s Pyara Singh & Co, Ludhiana
dated 17.12.2019 '

M/s G § Company shall implement a systematic plan of action to educate and protect
labour engaged in the activity of cement sacks handling.

Action Taken / Action Plan

(i) M/s G. S. & Company was advised by CRWC vide its letter dated 16,01.2020 and
29.01.2020 to implement systematic plan of action to educate and protect labour
engaged in the activity of cement sacks handling.

(ii) M/s G. S. & Company has submitted their systematic plan of action and conducted
their first labour education and protection programme on 31.01.2020 wherein labourers
were educated to protect from cement dust. Protection equipments i.e. mask and gloves
were also given to the labourers. This programme was organized in association of

Physician Dr. Arvind Rohilla.
(iii) The following relevant documents are enclosed at Annex - 5 for ready reference:-

a) Advise of CRWC to M/s G. 5.& Company vide letter dated 16.01.2020&
29.01.2020 to implement systematic plan of action to educate and protect labour
engaged by them.

b) Copy of the systematic plan of action of M/s G. S. & Company to protect labour

€ngaged by them,

List of labourers who attended the programme.

g) Summary of the programme 59,
) Photographs of the labour educational programme held on 31.01.2020
W o8 e & el &5 o O K |
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) All five cement companies (M/s ACC Cement, M/s Wonder Cement, M/s Mangalam
Cement, M/s Ambuja Cement and M/s Ultratech Cement) shall implement a

systematic plan of action to educate and protect workers engaged in the activity of
cement sacks handling.

Action Taken / Action Plan

(i) CRWC vide its letter dated 29.01.2020 have advised its concerned cement user
companies i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement & M/s
Ambuja Cement to implement systematic plan of action to educate and protect their
workers engaged in the activity of cement sacks handling.

(i) Systematic plan of action has been submitted by M/s. Mangalam cement limited,
rest three companies are yet to give their systematic plan of action.

(iii) The following relevant documents are enclosed at Annex - 6 for ready reference:-

a) Systematic Plan submitted by M/s Mangalam Cement vide their dated:
28.01.2020.

M/s Ultratech are the user of Northern Railway only and they do not use CRWC
godowns.

8) There should be a system of record keeping of workers engaged in the activity of
cement handling. Periodic health assessment of workers should be done for workers
engaged in cement handling and records shall be maintained.

Action Taken / Action Plan

() CRWC has advised service provider M/s G. S. & Company and its users of the godown
i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement & M/s Ambuja
Cement through letter dated: 15.01.2020 and 29.01.2020 for maintaining systematic
record of workers engaged in the activities of cement handling by them and their
periodic health assessment for which necessary records shall also be maintained.

(ii) The following relevant documents are enclosed at Annex - 7 for ready reference:- 22
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s G.5.& Company St

a) The list of 61 workers engaged by our service provider M/

their plan for periodic health assessment. tomer thr
b) Advise of CRWC to M/s G. S. & Company and all cement CUst? ough vide
workers engageqy

letter dated 16.01.2020 and 29.01.2020 for record keeping Or;ent e
in the activity of cement handling and periodic health @ss€ss orkers i

the activity of cement handling.

y do not use CRWC

M/s Ultratech are the user of Northern Railway only and the

godowns.

nd unloading activities shall be
health physician and all workers
of M/s G S Company and
mpliance and submit

olved in loading 2
vironment
ted at the cost
d NR shall monitor €O

9) Test for remaining workers inv
immediately got conducted through an en

detected with health impact shall be trea
Cement Companies, as applicable. CRWCan
report to DPCC and CP(CB.

Action Taken / Action Plan

d to service provider M/s G.S.& Company and

the respective cement user companies i.e. M/s ACC Cement, M/s Wonder Cement, M/s
ement & M/s Ambuja Cement. They have been asked to get the test done
de their letter dated 16.01.2020 & 29.01.2020

(i) The above has heen intimated/advise

Mangalam C
for the labour engaged by them vi

respectively.

(i) The following relevant documents are enclosed at Annex - 8 for ready reference:-

a) Advise of CRWC to M/s G. S. & Company and all cement customer through vide
letter dated 16.01.2020 and 29.01.2020 to get the test done for the labour
engaged by them.

M/s Ultratech are the user of North :
— ern Railway only and they do not use CRWC

CRWC has already got its
already taken stf;;sg to pr;:,/aerneth:huse .CoverEd which protects cement dust emission. It had
had already deployed ‘part—timee i” pollution and control the fugitive dust emission- "
plantation was also done at the PIVsician to check the health of the workers o
'€ terminal to control the dust in the environment. !‘(ee.p“‘g i o4&,
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g

view the r : \
¥ s | ecommendations of the committee CRWC had already undertaken the above
onal measures under its corporate social responsibility.

In view of the iti

Pl abov.e, it is humbly requested that penalty to recover compensation for the
g e. environment and public health for the period prior to the remedial action

may not be levied against CRWC,

pushpender Chauhan
Terminal Manager / Shakurbasti

Copy to:

1. Member Secretary,
Delhi Pollution Control Committee,
Government of N.C.T. Delhi, 4th Floor,
ISBT Building, Kashmere Gate, Delhi-110006

2. Dr. Mukesh Khare, Professor,
Indian Institute of Technology Delhi,
IIT Campus, Hauz Khas, New Delhi, Delhi 110016

3. Dr. Mukesh Sharma, Professor,
Indian Institute of Technology, Kalyanpur, Kanpur-208016

w
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1he Terminal Manager, Gseompan A% G con

CRWC Ltd., Shakurbasti,

New Delhi

sub: Systematic p

lan of action to educate and protect labours enga sed in cement handling.

S,

This is in reference to your letter dated: 29.01.2020, wherein you have asket 1«

-
4w

PR 2 o oA
s e

& e

deliver a systematic plan of action to labours enga

- - .
¥

pr
PR

L1

-

ged in cement handling at CPWJ/C
terminal, details for the same are mentioned below:

e I ———— PSS

! Action \ Responsibility Priority

i

"; A). Education pragram for labours to educate
i them about ill effects of cement dust.

| M/s. G S & Company Hign T
| Distribution of Mask and Gloves 10 all labours

Twé_)-.'gc-irxﬂc:‘zxlion progran

! y for labours 10 protect
!; themselves from cement dust and other \ M/s. G S & Company
|

precautionary measures that needs to be High Eabiraary, D026

i taken while loading and unloading of cement |
|

| bags. Distribution of Mask and Gloves 10 all |
L jabours ________——{ ——
| C). Training and mock drill will be conducted
1 . ; o o B
L to combat during emergency situations. ‘ M/s, G5 & Company High v X0
; s
‘

- |

D)r.dumuum—aro_pmn. for labours to educate
‘ them about ill effects of cement dust. | M/s. G5 & Company bhigh
1; Distribution of Mask and Gloves to all labours
|

Mwﬁﬁa‘\ﬂ;—(ilcaiyn“\:/;rﬂwn(u« and {hvcl@m camp

% will be conducted for crent tabours and I /s, G S R Catiiuay Fipts

thoir family mombers

F). Awareness Camp on All pollutions and
their side effects on human body. | M/s. G S B Compaiy | P h we 30

2e.
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Jhove mentioned activities, Medical Camp, Awaren
, AWareness Lalbigl «

Al
es shall be repeated on time to time.

glov
Apermanent Doctor has been appointed by GS & Compaity {Seivice Proies
poctor visits twice a week — Monday & Thursday, open checkup ot alt Tols

medicine.

This is for your information and oftice records, pleast
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To,

Mr. Ankush Tewani,

Scientist 'D’,

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. — 43102414

SUBJECT: SUBMISSION OF PLAN [INCOMPLAINCE TG NGT ORDER DATED
10.01.2020.

In reference to the above-stated order passed by the Hon'tle ostiors
Tribunal, New Delhi in O.A No. 533/2019. Ambuja Cements Limited herean nunmnss
its Health and Safety Activity Plan for the present year, montin wise 55 direcied by the
Hon’ble Tribunal to the Cement Companies for submitting the proposcd plan for j.f;.:zz,
approved by the present expert Committee for implementation of a svstemaic p.an
action for educating and protecting the workers engaged in the activity of cement

sacks handling as directed by Hon'ble Tribunal.

T R

In Furtherance to thc above-stated Ambuja Cements Limited is also submitting s
records for the period from 2017 to 2019 towards PPE’s distribution and tool talk box
at Shukarbasti, Delhi. Along-with records of workers engaged in the ac
handling, once again. It is to be noted that Ambuja cement Limited is already carrmn
these practices and this was also recorded by this Honble Tribunal in the above
mentioned order that “Out of five Companies, Only M/s Ambuja Cen

systematic plan of action to educate and provide PPE to the labour engaged 1 the
activity of cement sacks ha ndling”.

vl .y
nent reporied U

Therefore, you are hereby requested to lindly accept our Flan and make suiab

alterations if any.

Enclosed:

1. Heath and Safety Activity Plan: 2020;
2. Data for the period of 2017-19 for distribution of PPEe and THT shukarbasi

Delhi.
e T the Period 2007
3. Records of workers eneaged in the achvity of cement handling i the Perd ’

” Cie AR ESATS

19.

AMBUJA CEMENTS LIMITED
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| 558 :Health & Safety- Actlvity plan -2020
4 s No of Activi !
SN1 Month Name of activity v Discrption about H&S planned Records tle Statu {
___planned
1| Jan-20 |H&S-Tool Box talk < Ganeral awareness about Health & Safety -to keep safe | Yot pa—
ourselves as wo!! as society
2 | Feb-20 |H&S -PPE Distribution 1 Gcnr*ral awareness about Health & Safuty - Mask & Pipind
Gloves distribution
General @ ness ah {ealtt afety - Harard ]
3 | Mar-20 |HEs -HIRA 1 .n.m r? w».vare ess about Health & Safety - Hara Sasd |
L identification at S5B -
4 | Apr-20 [H&S-Tool Box talk . Ganeral awareness about Health & Safety -to beep azfe et
’ ourselves as well as society S T
General awareness about Health & Safety - Mask &
May-20|HAS -PPE Ristribution it tanrag
’ a0 E : ’ ] [5loy Gloves m mhutlon e
Installation of camp at mwronmcnnl Health phyaician i
6 Jun-20 [HES -Madical Camp 1 58 i Flarned
\ J »
[ - - e s e e o o
120 TnEs HinA 1 General awareness about Health ¢ Sﬂfzm - Hazard j - »
' Hanred
7| 20 1B B Jidentification at SSB o ! e
C 25-Tool Box talk 5 General awareness about Health & Safety -t kee P ate . o
5 . a 1 fanne
A | Auge30 (has-Tom Box te ~ loursclves aswellas society I P
— 1 General awareness about Health & § a?Lt\' Mask & i - 3
- nn Shannes
§ | Sup-20 (MBS PPE Distnibatio |Gloves distribution i - S anne
— 1 Gcn(*n) awarennss about Hpalth & .m:ly - Mm & "
-, - mﬁ 3
10| Oc¢t-20 JHRS -PPE Distribution 4 Gloves distribution ) | aneed
" General awareness about Health &S 'mh*tx Mazard " %
44 Howill |HRO 46 § dendfication atssh R [
g |
Hes -General "“""mfg & ; Goperal awareness about Heatth £ Safety - with rowand i "
11] Dec-20 |Reward & recognitation to : ! | Slansed
recognisation i
] best labour In term of H o I W e I e
S}
Qb
T
77 e N 34
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saonble NGT matter: CRWC Shakurbasti - reg.
o

KHASHLY <sameer V@S u B e uacee e oo
’ poor %0 et i;.,‘. ‘- Frou, 14 Ay w 5 0 ‘
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1

Dear S/ Madam

Nieh referenca 10 raling mail. please fnd detals pertaning 1o H&S activitbies dong at Shukarhasthie fnnt 3 gears
Ne rave been dong TBT ( Tool Box Talk ) regulardy at Shukarbasti

Wayor topics of TBT and H&S S

t: Sate Drving ( all topics are coverea under this

? Use of PPE's

3 Safe Environment

L Foliow of Traffic rules

3 Loading & unioading best & safe practces
3. Not to use mobile while driving

: Frrst AJD Box uses elc
Total TBT's and HAS details are 2s under, The below details pertains to 2017 10 2019

PPE's Distribution TBT{ Tool Bog Talk | \
¥ Code HGHY
2017 2018 2019 till date 2017 2018 209 W St ‘5
T | I | Ji
: Shoss Shaes/ ‘ ;f:‘f:’ii'" Ho. Of ‘w No of | No. OF ; So.af | W0 ¥ Mo o ‘i
m!m?umm Czos| Mask Gloves Monkey Caps /| Mask | Gloves ‘C;‘-rpsf activifies | attendess | actvities | anmed Set  sisemtves |
' DGaghes Gogles ‘ |
| 201 [15M.Caps 5

Jocumentary proof for all activities of TET & FPE'S distribution is attached herewith for your kind reference. The auacnes 200 e 7

jone
is per format register.

.yé
haeks and Pegards

iareaer Khashys | Branch Head- Del North | Amis s Lo o
JOYE | Ohrw It st T D 4 *3 ¥ lsTe

28, Uy Viae Prase | Gurgaor- 1120

30 Tue, Nov 12. 2012 a1 822 PM Arkusn Tewsr < N G > wnokE
Sir,
1n sefererce 1o Hoa'ble NGT order 1n OA £13 2010 L 14 Gr 2t G expert compintee has beei famvd sty o
n tefereras te WO order i OA S13 20T Ll o] MBI ot o e e
CRWC warchousss and study heoalth trpact oo 1l tenty 308 WOrEL Copulyes ¢ | s Teat: tvblon i st |

u { ehin i g HnfAc vl
i trus regard 0 1 reguerted 1o provude intumralos 2t p 1 | K g i
Delbs "
You are requested 1 send respon e by Nevomber

Regarcs,

Ankush Tewani,
Scientist 'D’,
Air Quality Management Divisicn,
Central Poflution Control Board
- Parivesh Bhawan, East Anun Nagar,
Shahdara, Deihi - 110032
Cantact No. - 43102414 40.
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MANGALAM CEMENT LTD.

T

MWQ ) ‘ T WASKGM A CEMENT T
M'H”ﬁéf Wy
16.3.2020 g A e e
RGN CRURERS . BHF |
Sy G4+ 3; J'e A 1
M/s Central Railside Warehouse Company Ltd. | /(~—/ ’;5'%;96'2
Railside Warehousing Complex e ,‘,d%
{141 ]
Cement Siding, Shakurbasti S “ 7 MAR ’ ff;
Delhi - 11003 UM ey . ¥ . '
N \j”y«& 2\ Central Poltution o’ 5. v, f}k’
L Parwesh Bhewmm Eaet £y 1Mz Ldie 1 - i }3 ' .
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Dear Sir

Reference to your letter
dt.10.1.2020;

Kind Attn: ShriP.s, Chauhan, Termin:’ Manager

regarding compliance of NGT Order issued on

In this regard, we are submitting our Compliance Report for the activities

conducted at CRWC, SSB for Heal

th Awareness Programme on dt.18.2.2020 and

dht.5.3.2020. The programme details duly supported by the photographs alongwith
the attendees (Labour) with Aadhar Card Numbers are enclosed for your reference.

Thanking you

Yours faithfully
For Mangalam Cement Limited

D{\TA Qy et

Atul Kumar Jauhari
G.M. (Mktg)

\/ﬁgz Member Secretary

M/s Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Delhi—- 110032

CC : Shri Arun Mishra, Member Secretary
M/s Delhi Pollution Control Committee
6™ Floor, ‘C’ Wing, Delhi Secretariat

|.P. Estate
Delhi— 110 002

V-Y‘P)‘,” [\\‘\ ti\l\“"‘?

s~

De!i;i Office : Leela Buildinlg (GF), 1.53, Okhla Indl. Estate Phase-lll, New Dalhi-110020

Telephone: 011-43539132, 43539133, 43539137
Email : delhi.marketing@mangalamcement.com; delhi.admin@mangalamcement com

Central Markefing Office : 2nd Floor, Geejgarh Tower, Hawa Sadak, Jaipur-302006, Rajasthan (India)

" Regd. Office & Works : Aditya Nagar, Morak, Distt. Kota-326520, Rajasthan (Indla)

+81-7459-232156, E-amil : marketing@mangalamcement.com

Tel. : +91-7459-232812, Fax :

4,

CIN L2694 aRMOTEPLCNTI
GSTIN. OPAABCMEGOQUS
WERSITE www mangalamoemeat oo
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MANGALAM
CEMENT LIMITED

Health Awareness
Programme

Shakurbasti Cement
Siding,

 New Delhi-110034
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~ANGALAM CEMENT LTD.

28.1.2020

M/s Central Railside Warehouse Company Ltd.
Railside Warehousing Complex

Cement Siding, Shakurbastj

Delhi-110 034

Kind Attn : Shrip.g, Chauhan, Terminal Lianager

Dear Sir

This is in reference to your letter No.CRWC-II/NGT/SSB /2019-20 dt.16.1.2020;

Activities . Nos |

1 Awareness Campaign and Distribution of B 2 7

Masks & Gloves to Labour ;
2 Awareness Campaign and Distribution of Gur 2

& Mustard Qil to Labour for their health

safety .
3 Awareness Campaign and Health Check-up 2

for the labour engaged at Shakurbasti

The desired information will be shared with you so that you can also participate

in these activities.
Thanking you

Yours faithfully
For Mangalam Cement Limited

Atul Kumar Jauhari
G.M. (Mktg)

43,

CC: Sr. Divisional Commercial Manager/Freight

“Deihi Offica : Leela Building (GF), 153, Okhla Indl. Estate Phase-lil, New Delhi-110020

Telephope: - 01143539132, 43539133, 43539137 ‘
Fmail - dalhi marketina@manaalamcement.com; delhi.admin@mangalamcement. com
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Health Awareness Programme

Shakurbasti Cement Siding, New Delhi 116654

We have conducted activities al Shakurbasti fo
the prevention & to educate | the labours af Cernent
siding from the cement dust.

#
¥

o The 2™ activity was organiscd orn dated
05.03.2020.

e Our Technical Marketing Officer informed
to the labours regarding safe handling. He
also emphasised them to better equip with the
gadgets such as mask <& gloves for

prevention from the dust.

o The labours also interacted with our technicza
officer and all the quarries were answerad

o After the interactive session, the Gloves and
Mask was distributed. It was also intormed 10
them that using Gloves & Mask will save
them from Skin or Throat related discases.

o Total participants 250 no’s approx.

o A list of the names alongwith thewr Aadhar s

enclosed. "
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Ref: UTCL/ENV/MUM/2020/28 fintn JR &1 JNIN
1p cempepret foprlewt A
Too ; L TR ?, ”’, e ?
Additional Director and Division Head, i L1 )/
i t ¢ 4
AQM Division | i Bt ?{;?q 3
Central Pollution Control Board \ i
Parivesh Bhavan, East Arjun Nagar,  mteol Poliom Contred Bomes |
New Delhi- 110032 Boint uth, - mvr otk T

Sub.: Submission of Action Plan and a report on inferim measures faken in (amplissss ty the
Hon’ble NGT order dated 10.01.2020 in O.A. No. 533/2019 in the matter of Anater ¥vanar
v/s Union of India & Ors. reg.

Ref.: Your office letter dated 13.02.2020.

Dear Sir,

B TS T

This has reference to the above cited subject and your letter dated 13.02.2020 recaived am 17 270 2000 for
submission of action plan and a report on interim measures taken in Compliance to the Mo Se WGT
order dated 10.01.2020.

In this connection, we would like to submit that M/s UltraTech Cement Limited (UTCL ) i T
Cement Siding facility at Shakurbasti Railway Station, which is being maintained by Cencral Failmde
Warehouse Company Ltd. (CRWC) & Northern Railways.

UTCL is taking all the required measures for control of dust emission during the handling of s S

Y ]
a4
[

1

and also conducting the awareness session and trainings programmes to educatz amd provided

(Masks or Gloves) to protect the workers engaged in cement handling. The detail of e mewsres 1

i

along with photographs and action plan is enclosed herewith for your kind considerazion

Thanking You,
Yours Faithfully,

For UltraTech Cement Limited

N
/ S D U{\) h‘/“‘\ﬁ“’
Q7

Dr, K.V. Reddy
A Y
(Sr. V.P. & Corporate Head - Environment) . \Q\
Ultratech S
Encl-As above a4 s o 4s

UltraTech Cementlimited
. {Manufactunng & Projects)
A'Wing, Ahura Centre, 1sLFloer, Matiakal Caves Road, Antheriifast), MomDal 200 098
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Action Report for Environmental Health and Safety Management for workers at Shakurbasti

1,

8.

Banirdarnd PE6i . 1oy R | T——

RH, New Delhi

Introduction:
UltraTech Cement has marked occupational safety as its core value and the

responsibility towards Safety, Health & Environment (SHE) is driven by the desire to
protect the people we work with and society at large, UltraTech Cement has always
promoted safety as one of the most integral cogs of its value system. It has taken
serious initiatives towards ensuring utmost safety of its employees and the
environment they work in.

We have also recognized the importance of ensuring safety in logistics management,
business travel, office safety and engaging contracting partners and business associates
in meeting organizational aspirations on safety.

UltraTech Cement aspires to achieve excellence in safety practices and performance.
Therefore it has put a system in place to:

¢ People's involvement. Ensure ownership on safety from line function

* Integrate safety into the existing management system

e Assign accountability on safety to the line function

* Build competency among employees

¢ Form an integrated approach to build in safety within the contract management

process
e Establish life- saving rules and progressive consequence management

Aim:
To be in compliance of directions issued by Hon’ble National Green Tribunal in Order
dated 10.01.2020, in the matter of Anubhav Kumar Applicant{s) Versus Union of India &

Ors. {(O.A No. 533/2019).

Objectives:
* To mitigate and control the impact of air pollution on the workers at Shakurbasti
RH.

* Educate and create awareness amongst workers for safe handling of cement

bags.
s Protect workers engaged in handling of cement bags,

Uttratech 46,

the Paghtyars Chine

UltraTech Coment imited
anutachuring & Projects) )
'A'Wing, Ahura Cenlre, 1st Floor, Matiakali Caves Raad, Andher (East], Munthai 400 09
Tie91 22 669V 7400 | F 1491 27 2824 4770 | W www ultralecheetient com -
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4. UltraTech’s SHE Policy:

TATARI

ADITYA BIRLA

Ultratech

Safety, Occupational Health & Environment (SHE) Policy

Qur Safety, Occupational Health & Environment (SHE) responsibilities are dreven by o
desire to protect people we work with, society at large and environment. it I integral tn
the way we do business, as part of our organization value.

i We will wark to protect people and environment with a fundamental belief that &l
injuries, emissions and discharge can be prevented. This responsibility rests vith
everyone of us.

2. We are committed to provide a safe work place and technology for efficient use of
energy and natural resources, reduce and prevent pollution, promote waste
avoidance and recycle wastes.

3 We will continue to identify, assess and manage our Safety & Occupaticnal Health
hazard / risk and Environmental impact and regular monitor, review and report
progress,

4, We will develop the “Will", Knowledge and skill among employees / contraciors /
partners to demonstrate their involvement, responsibility and accountability to
achieve sound Safety, Occupational Health and Environment practices &
performance.

5 We are committed to continual improvement in our SHE performance by setting
objectives/targets, developing, deploying and maintaining standards and
systems, and go beyond compliance to relevant industry standards, lega! and
other requirements.

6. We will continue to strengthen our systems and procedures for preventing and
mitigating any potential emergency situations.

We are responsible and accountable for deployment of this policy and will truly
succeed only when we achieve and sustain our SHE goal and are valued by the
communities in which we work,

S -

Head, Cemen! Business Factory Octupiet 17 Agwd 2000

Chairman, EHS Roard

Yizategh .

ths tngingsrs Chivoe

UltiaTech Cement limited
{Manufacturing & Projects)

Abirion P nnbam Tod Flrooms Saab b ol wee Ssd Andhedl (T a4
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5. Action Taken so far:

e Safety and Cement Bag handling awareness session were organised for

e

7 b4 2l i £y
'.§ i e
9 ‘Y{

'y

e Training Session conducted on 5" February, 2020 to educated workers on safe

handling of cement Bags

Ultratech
e & M & NP4

1he fopisiasry {hone

Ultialech Cement timited
Wanufactoring & Projecind

4%

"A'Wing, Ahora Centie, 1stFioos, Matikali Caves Rood, Amdhert(last), Hombal 400 a2
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thtrateeh
s Distribution of Safety Masks & Gloves to the lshaurers smesies s 5oty et bl
RH for UltraTech Cement Ltd.

e
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6. Systematic plan of action to educate and protect workers engaged i the activity of
cement sacks handling

Sl. No. Actian to be taken frequenty
Tool Box Talk: Organize and Conduct Cement Bag Munthiy

1. Handing Awareness Sesston for the workers,
Depute few workers as Health Ambassadors 1o fAnnthly

2. monitor usage of Safety Masks and Gloves by the

workers and also report any safety requirements.

Distribution of Safety Masks and Gloves to the fii-annuzally
3. workers. Maintain records for the same.

Conduct awareness training session and workshops to Bi-annuaily
4. educate and sensitize workers on safe handling of
cement bags.
Conduct health check-up camps by qualified medical Annuzally
5. practitioner in association with local NGOs and
maintenance of medical records.
Maintenance of First Aid Kit and other emergency One Time.
6. medical supplies. Maintaining Records for the same. Replenishment dons

)
&
!

Bi-znnually

7. Conclusion:
UltraTech is a member of the Cement Sustainability Initiative (CS1) and adheres to it

(]

good practice guidelines on various topics, such as contractor safety managemeant

driver safety, and measuring and reporting on health and safety.

¥ P
aticn and

For the same, UltraTech shall take whatever steps necessary to ensure sensitiz
protection of workers at Shakurbasti RH and remain in compliance to recommenadatio

of the Hon’ble National Green Tribunal.

UltraTech
be ¢ me x-n_ 2 d
tive Prigngery (i SO

UttsaTech Coment limited
idanutactuning & Projects]
*A'Wing, Ahura Centie, TstFiour, Mahukati Caves Road, Andher
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Re‘:}or Compliance of Hon'ble NGT order in O.A, No %31/2019 dated 10
Urgent matter

From : Sanjeev Kumar SHARMA Fri, Feb 21, 555559
<sanjeevk.sharma@acclimited.com>

Subject : Re: For Compliance of Hon'ble NGT order in O.A. No
533/2019 dated 10.01.2020 - Urgent matter

To : Ankush Tewani <ankush.cpchb@nic.in>

Cc : RAKESH KUMAR SINHA <rakeshk.sinha@acclimited.cori~,
tmgr.ssb crwc <tmgr.ssb@crwc.in>

Dear Ankush Ji,

- O 4 i
) :,;4{,‘ ; .';31"(
Lo

As advised we are taking the following steps to ensure the health and
CRWC premises and also measures to control the pollution due to dust in

* 1. We will conduct a quarterly health check-up camp at CRWC for all workers invalved in cur
oo, we willl 2lsa

_{ cement handling as per the advice of competent physician/environment 6o
do Pulmonary function test & eye testing on the spot, all required Medicines will be provided
ner eye tasting. First

to workers, we will also distribute spectacles to labourers required as per eye esi
camp is planned on 3rd March 2020.

PR

2. We will regularly ensure distribution and all time availability of safety PPEs - nose

masks/hand gloves as per standard suggested by CRWC Management.

P g

- ry =
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< <
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3. We will educate the labour about correct handling of cement bag
precautions to be taken by them. This will be done on monthly basi

March 2020.

environment.
5. A proper record of all activities conducted at the premises will be kept with us.

“This is for your kind information and record please.

- Regards,

~ Sanjeev Sharma
ogistics - SU Delhi
ob. - 9958899581

/e Exist For Our Customers &1,

Q{\OI‘\Y‘IDI‘I “\‘7 anQr\nnnor
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The Additional Director & Head AQM Division, Y494 o

Central Poliution Control Board
parivesh Bhawan

Fast Arjun Naga

New Dethi

Kind Atten : Sh. V K Shuka {Addl. Dir & Div. Head AQM Division)

Sub: Compliance of Hon'ble NGT order dated 10-1-2020 in OA No, 53372019 ity riatter 7
Anubhay Kumar v/s Union Of Olndia & org reg

Ref: your letter dated 13-2-2020

Sir,

o= 1 Bl |

o

¥

Fre

This is in reference to your letter dated 13.02.2020 regarding submission of an sction plan
for labours engaged in Shakurbasti Coment siding. We would like to submit the same for
your kind information & consideration please.

=

L=

S.no. i Particu_la_rf_s

A Adion e

Awareness training program has been startad. it
will be conducted on regular basis. Following
activities are being carried out:

i. Educate them about effect of Cement Dust
on health. Training schedule will be
provided to all workers.

ii. Precaution measures to be followed during
r loading & unloading of cement.

iii.  Distribution of mustard Oil for use as

‘ moisturiser for protection of their skin.

u Photographs are enclosed as Annexure 1
}iv. Use of dust mask and gloves.

| Education Programme for
1 | Labours to educate them about
| effects of Cement dust

NELT v

Y o

= 1%

SO — — i v vt po— cisaaieia
| Record of workers enpaged at site 1s being
4l ¢ K | maintained with copy of photo 1D {Aadhar cara!
ing of workers :
RELER BogpaL | Copy of the same is enclosed as Annexure 2

i dlin i : .
ngaged in the cement handling i Record will be updated regularly on joining of
| new worker.

o X

WONDER

Reglonal Marketing Office: 1205-1208, 12th Flnor, Indraprakash Bunding, 21 Barakhamba 120a [t
Near Barakhamba Metro Station, Gate No. 4, Connaught Place, New Delhi - 110007 (India) ( 4
Tel. +84-11.33001133 \

*Registered Office: Makrana Road, Madanganj, Kishangar - 305 801, District - Ajmer, Rajasthan (India)
Telafax: +81-1463-260151, E-mail regd.office@wondercement.com, Websiie we wondereement com

CIN: U26043RJ2005PLC021205
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Medical Awareness & check-up | Medical health check up of all workers will be
3 | camp for labours engaged in carried out by a qualified Physician on regular
| cement loading & unioading basis.

i s s 955 e AN

i |
t Treatment of workers detected | Proper medical treatment will be given to
‘ * l with health impact. workers based on health check up findings.
E: i

!

i
i
1
i

e

Actions will be carried out by our C & F agent at site M/s Mohit Enterprises, New Delhi
This is for your information & record please.

Thanks & Regards

For Wonder Cement Limited

. 'WONDER CEMENTLIMITED -
eglonal Marketing Office: 1205-1208, 12th Fioor, Indraprakash Building, 21 Barakhamba Road,

Hear Batakhamba Metra Station, Gata
Te*:."«.sl-ﬂ»asseﬂssm b Gate No. 4, Connaught Place, New Delhi - 110001 (India).

‘ s bt v angany, Kishangarh - 305 801, District - Ajmer, Rajasthan {indi
Toleta _091 1&6&260151, E-mai: ragq,cmca@wmdarcemm.com, Website: ww.wondejrcemaeng.gor‘: ¥

—
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Prnex e - 04

16.03.2020

Minutes of Meeting

Court Matter: Hon’ble NGT order dated 10.01.2020 in O.A. 533/2019 Anubhav Kumar
v/s Union of India & Ors reg.

Hon’ble NGT vide order dated 10.01.2020 directed NR, CRWC and all five cement
companies to act upon the report of Expert Committee and take necessary steps in terms of
the recommendations, after preparing an appropriate action plan. The action plan may be
prepared within one month and got approved by the Committee constituted by this Tribunal.
The Committee will be free to make suitable alterations in the action plan.

Further, Hon’ble NGT also directed CPCB to access and recover compensation for the
environment and public health damage for the period prior to the remedial action.

In compliance of the order, plans were submitted to CPCB by the concerned and a meeting of
the Expert Committee was convened on 4.3.2020 to examine these plans. (List of participants

attached as Annexure— 1).

1. Action plan of Northern Railways

e Northern Railways did not submit any plan for construction of warehouse at NR
platforms and informed that cement bags received through wagons are directly loaded to
trucks without storing at the platforms and accordingly objected to the requirement of
warehouse. However, tender has been invited for providing curtain walls at platform no.
0T only, as maximum amount of bags are handled at this platform.

Expert Committee discussed that storage of cement bags was observed during inspection
conducted by DPCC and there is always possibility of storage of cement bags on the
platforms based on the demand of cement in the city, availability of labour and others etc.
Further the curtains are additional to the warehouse construction. EC recommended that
NR to be directed to submit time bound plan of construction of warehouse at both
the platforms within one week.

e Northern Railways did not submit any plan for Deployment of mechanical cement bags
handling system and raised the issue that there is no full proof emission free mechanical
system available in their knowledge however cement companies have been directed to
find a solution as cement handling activities are carried out by these companies.
Moreover, a tender has been invited for providing curtain walls around platform No.l so
that cement emissions do not spread outside the platform.

Expert Committee discussed that there is need of mechanical handling system and the
response is not justified. Hence, NR be directed to submit plan for providing
mechanical handling system within one week.




Northern Railways informed of proposal of providing curtain walls at platforms but as a
substitute for the warehouse and no timelines were submitted. Expert Committee
expressed that curtains cannot substitute need of closed warehouse and provided in
addition. EC recommended NR be directed to submit time bound plan for providing
flexible belt curtain within a week.

Regarding mechanical cleaning of warehouse and storage of the collected cement, NR
informed that cement companies have been directed for proper cleaning of warehouse

“and that NR will monitor implementation. Expert Committee observed that no

progress has been reported in this regard and recommended NR be directed to
ensure deployment of mechanical cleaning system and submit compliance.

NR informed that tender been awarded for construction of peripheral road but timelines
have not been intimated. Expert Committee recommended NR be directed to intimate
timelines for construction of peripheral roads.

Expert Committee expressed dissatisfaction at the response of Northern railways and
that no proper plan was submitted in compliance of the order of Hon’ble NGT. NR be

directed to submit proper time bound action plan within 1 week.

2. Action plan of CRWC

CRWC have installed four conveyor belts for the loading/unloading activity and
proposed to provide ten more conveyor belts within six months and the proposed
timelines were considered by the EC.

CRWC will provide flexible belt Curtain for enclosure at both loading/unloading sides of
the by end of February month.

CRWC has already provided the proper peripheral roads near the warehouses.

CRWOC have purchased four machines for mechanical cleaning and provide storage space
for cement collected and records of cement collected are maintained.

Expert Committee expressed that the compliance reported be verified on ground by
CPCB

3. Action plan of M/s GS Company and Cement Companies

Systemic plan of action to educate, protect and periodic health assessment with
record keeping of labour/workers— The action plans were seen by the committee
members and health expert Dr. T.K. Joshi. It was recommended that these be got
examined by Health Expert and the specific observations/comments received from Dr.
T.K. Joshi on these plans be communicated to GS Company and cement companies and
fresh plans be sought within one week.

Test for remaining workers at the cost of M/s GS Company and cement companies —
None of the cement companies and M/s GS company have provided information in this




regard. It was agreed and decided that all of the remaining workers get examined done.

CRWC and NR shall monitor compliance of this and submit report to DPCC and CPCB
within 15 days.

4. Environmental Compensation and Public Health Damage

The environmental compensation formula as devised by CPCB for the environmental
compensation shall be employed along with factor for potential of pollution caused
during compensation period to be levied on NR and CRWC. The methodology/cost of
health damage shall be reviewed by Dr. T.K. Joshi and levied on M/s GS company and
respective cement companies.

The meeting ended with vote of thanks to all the expert members.

X
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Annexure—1

List of participants

1.

2

Dr. Prashant Gargava, MS-CPCB

Sh. T.K. Joshi, Health expert, CPCB-Board member
Prof. Mukesh Sharma. [IT-Kanpur

Prof. Mukesh Khare, Professor. IIT-Delhi

Sh. V.K. Shukla, Head-AQM Division

Sh. Mohd. Arif, SEE-DPCC

Sh. Amit Chaudhary, EE-DPCC

Sh. Ankush Tewani, Sc. ‘D’. CPCB

Ms. Simpy Singh, CPCB

54,
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GpED MINISTRY OF ENVIRONMENT, FOREST & CLIMATE SHANGE GOVT, OF INDIA

Speed post/ Email
F.No. - AQM/NGT-533/Shakurbasti/2019-20 20.03.2020

To

General Manager

Northern Railway, Headquarters office,

Baroda House, New Delhi -- 110001

Email: cpro@ny.railnet.gov.in, mail.cpro.nr@gmail.com

Sub: Action plan in compliance of Hon’ble NGT order dated
10.01.2020 in O.A. 533/2019 reg.

Sir,

This is in reference to the action plan submitted by Northern Railway to expert committee
in compliance of Hon’ble NGT order dated 10.01.2020 in O.A. No. 533/2019: Anubhav
Kumar v/s Union of India & Ors. The action plan was examined by the Expert
Committee and the observations of the expert committee are enclosed for your ready
reference.

In view of the recommendation of the Expert Committee, Northern Railway shall submit
a proper time bound action plan within one week. With regard to test for remaining
workers, no information has been provided. Northern Railway shall ensure that the test of
all remaining workers involved in cement handling be got conducted and compliance
report submitted to CPCB within 15 days.

Encl: As above

Yours-singerely,
=
5.
{V.K. Shukla)
DH-AQM Division

sttt
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MENT, FOf : CLIMATE CHANGE GOVT. OF INDIA
Speed post/ Email
F.No. - AQM/NGT-533/Shakurbasti/201 9-20 20.03.2020

To

General Manager

Central Railside Warehouse Company Limited (CRWC)
Pragati Maidan Metro Station Building,

Ground Floor, New Delhi - 110001

Email; pamdiicrwe.in, contact(@erwe.in

Sub:  Action plan in compliance  of Hon'ble NGT order  dated
10.01.2020 in O.A. 533/2019 reg.

Sir,

This is in reference to the action plan submitted by CRWC to expert committee in
compliance of Hon’ble NGT order dated 10.01.2020 in O.A. No. 533/2019: Anubhav
Kumar v/s Union of India & Ors, The action plan was examinad by the Expert
Committee and considered for implementation within the timelines proposed in the plan,
CRWC shall submit regular progress report to CPCB in this regard.

The observations with respect to action plan of M/s GS Company for health protection
and assessment of workers will be communicated shortly. With regard to test for
remaining workers, no information has been provided. CRWC shall ensure that the test of
all remaining workers involved in cement handling be got conducted and compliance
report submitted to CPCB within 15 days.

{ i .
o

(V.K. Shukla)
DH-AQM Division

Yours faithfully,

Parivesh Bhawan, East Arjun Naga

AUHTH/Tel : 43102030, 22305792, A4S/ Website © www cpen.nic.an
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INIST JIRONMENT, FORESYT & CLIMATE CHANGE GOVT, OF INDIA
19.03.2020

Speed post/ Email

To

General Manager

Northern Railway, Headquarters office,

Baroda House, New Delhi -- 110001

Email: cpro@nr.railnet.gov.in, mail.cpro.nri@gmail.com

Sub: Urgent compliance in matter of O.A. 53372019 of Hon’ble NGT order dated
10.01.2020 reg.

Sir,

This is in reference to the Hon'ble NGT order dated 10.01.2020 in O.A. No. 533/2019
in matter of Anubhav Kumar v/s Union of India & Ors. As per said order, Northern
Railways was required to take necessary steps to control fugitive cement dust emission
including completely stopping all activities until there is construction of warchouse. In
this regard, a complaint has been received from Sh. Anubhav Kumar (applicant)
informing that cement bags handling were carried out at NR platform Line No. 01 and
GPFE. The same is confirmed from the information rcceived from the Ultratech Cement
Company indicating cement unloading/loading was carried out in the month of
January.

In view of the above, please ensure that all the cement handling activitics taking at NR
platforms are immediately stopped. failing which appropriate action as per law will be
initiated.

Yours faithfully,

— 5
(Prashant Gargava)
Member Scceretary

60,
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CENTRAL POLLUTION CONTROL BOARD
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MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF iNDIA

Email
F.No. - AQM/NGT-533/ShakLu‘basti/’ZO 19-20 20.03.2020
To:
Dr. T.K. Joshi
(E-mail: knntjoshi@gmui l.com)

Sub: Action plan for health assessment and protection of workers submitted in reference to 0.4
533/2019: Anubhav Kumar v/s Union of India & Ors — reg.

Sir,

This is in reference to the Expert Committee meeting held op 4.3.2020 to discuss the action plans
submitted by cement companies and M/s GS Company for health assessment and protection of
workers involved in cement handling actjyitjes at Shakurbasti cement siding. As discussed during the
meeting, the action plans received by CPCB are hereby forwarded for examination and seeking
comments/ observations w.p . all action plans, Also, it is requested 1o finalize the methodology for
assessment of health damage. The minutes of the meeting are enclosed herewith for ready reference,

Encl: As above

Yours taithfully

(V‘K.Shukla)
DH-AQM Division

cL
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un Nagar, Delhi

- - - I SIVA 2
Parivesh Bhawar
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Email,

ankush.cpcb@nic.in

Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg.

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:24 PM

Subject : Compliance of Hon'ble NGT order dated 10.1.2020 in OA <71 attachment
No. 533 of 2019 - reg .

To : pamd <pamd@crwec.in>, contact <contact@crwc.in>,
tmgr ssb <tmgr.ssb@crwec.in>

Sir,

This is in reference to your letter/e-mail dated 10.02.2020 vide which action plan of M/s GS &
Company was submitted to CPCB.

It is to inform that the action plan of M/s GS & Company to educate and protect workers
engaged in the activity of cement sacks handling at Shakurbasti was got examined by Health
Expert. Expert opinion in this regard is enclosed for urgent necessary action.

Regards

Ankush Tewani,

Scientist 'D’,

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

Regards

Ankush Tewani,

Scientist 'D',

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Shahdara, Delhi - 110032

Contact No. - 43102414

J

-= expert opinion.docx
21 KB 62

https://email.gov.in/h/printmessage?id=C:-47267&tz=Asia/Kolkata&xim=1
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6/22/2020 Email

Email( ankush.cpcb@nic.in

Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg.

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:36 PM

Subject : Compliance of Hon'ble NGT order dated 10.1.2020 in OA +71 attachment
No. 533 of 2019 - reg .

To : atul gupta <atul.gupta@wondercement.com>,
headoffice@wondercement.com

Cc : VK Shukla <vkshukla.cpcb@nic.in>, Member Secretary
CPCB <mscb.cpcb@gov.in>

Sir,

This is in reference to your letter/e-mail dated 25.02.2020 submitted in response to CPCB
letter dated 13.02.2020 on the subject mentioned above.

It is to inform that the action plan submitted by M/s Wonder Cement Limited to educate and
protect workers engaged in the activity of cement sacks handling at Shakurbasti was got
examined by Health Expert and was found unsatisfactory. Expert opinion in this regard is
enclosed for urgent necessary action.

Regards

Ankush Tewani,

Scientist 'D',

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

== eXxpert opinion .doc
40 KB
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6/22/2020 Email

Email ankush.cpcb@nic.in

Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg .

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:51 PM
Subject : Compliance of Hon'ble NGT order dated 10.1.2020 in OA ¢1 attachment

No. 533 of 2019 - reg .

To : kvijender reddy <kvijender.reddy@adityabirla.com>,
sushilpathak@adityabirla.com

Cc : VK Shukla <vkshukla.cpcb@nic.in>, Member Secretary
CPCB <mscb.cpcb@gov.in>

Sir,

This is in reference to your letter/e-mail dated 28.02.2020 submitted in response to CPCB
letter dated 13.02.2020 on the subject mentioned above.

It is to inform that the action plan submitted by M/s Ultra Tech Cement Limited to educate
and protect workers engaged in the activity of cement sacks handling at Shakurbasti was got
examined by Health Expert and was found unsatisfactory. Expert opinion in this regard is
enclosed for urgent necessary action.

Regards

Ankush Tewani,

Scientist 'D',

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

== expert opinion .doc
40 KB
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17



6/22/2020 Email

Email ankush.cpcb@nic.in

Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg.

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:38 PM
Subject : Compliance of Hon'ble NGT order dated 10.1.2020 in OA #1 attachment

No. 533 of 2019 - reg .

To : sanjeevk sharma <sanjeevk.sharma@acclimited.com>,
acc@ethicalview.com

Cc : VK Shukla <vkshukla.cpcb@nic.in>, Member Secretary
CPCB <mscb.cpcb@gov.in>

Sir,

This is in reference to your letter/e-mail dated 21.02.2020 submitted in response to CPCB
letter dated 13.02.2020 on the subject mentioned above.

It is to inform that the action plan submitted by M/s ACC Limited to educate and protect
workers engaged in the activity of cement sacks handling at Shakurbasti was got examined
by Health Expert and was found unsatisfactory. Expert opinion in this regard is enclosed for
urgent necessary action.

Regards

Ankush Tewani,

Scientist 'D',

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

== eXpert opinion .doc
40 KB

https://email.gov.in/h/printmessage?id=C:-47302&tz=Asia/Kolkata&xim=1
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6/22/2020 Email

Email ankush.cpcb@nic.in

Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg .

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:56 PM

Subject : Compliance of Hon'ble NGT order dated 10.1.2020 in OA 1 attachment
No. 533 of 2019 - reg .

To : sameer khashu <sameer.khashu@ambujacement.com>

From: "Ankush Tewani" <ankush.cpcb@nic.in>

To: "corporate communications" <corporate.communications@ambujacement.com>
Sent: Monday, April 6, 2020 8:54:21 PM

Subject: Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg .

Sir,

This is in reference to your letter/e-mail dated 27.02.2020 submitted in response to CPCB letter dated
13.02.2020 on the subject mentioned above.

It is to inform that the action plan submitted by M/s Ambuja Cements Limited to educate and protect
workers engaged in the activity of cement sacks handling at Shakurbasti was got examined by Health
Expert and was found unsatisfactory. Expert opinion in this regard is enclosed for urgent necessary
action.

Regards

Ankush Tewani,

Scientist 'D',

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

== @xpert opinion .doc

40 KB
From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:54 PM
Subject : Fwd: Compliance of Hon'ble NGT order dated 10.1.2020 # 1 attachment

in OA No. 533 of 2019 - reg .

Pl
https://email.gov.in/h/printmessage?id=C:47325&tz=Asia/Kolkata&xim=1 (] Q . 1/4



6/22/2020 Email

Email ankush.cpcb@nic.in

Compliance of Hon'ble NGT order dated 10.1.2020 in OA No. 533 of 2019 - reg .

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 06, 2020 08:41 PM

Subject : Compliance of Hon'ble NGT order dated 10.1.2020 in OA #?1 attachment
No. 533 of 2019 - reqg .

To : delhi marketing
<delhi.marketing@mangalamcement.com>,
kolkata@mangalacement.com

Cc : VK Shukla <vkshukla.cpcb@nic.in>, Member Secretary
CPCB <mscb.cpcb@gov.in>

Sir,

This is in reference to your letter/e-mail dated 28.01.2020 and 05.03.2020 on the subject
mentioned above.

It is to inform that the action plan submitted by M/s Mangalam Cement Limited to educate
and protect workers engaged in the activity of cement sacks handling at Shakurbasti was got
examined by Health Expert and was found unsatisfactory. Expert opinion in this regard is
enclosed for urgent necessary action.

Regards

Ankush Tewani,

Scientist 'D’,

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

== expert opinion.docx
21 KB

https://email.gov.in/h/printmessage?id=C:47334&tz=Asia/KoIkata&xim=1
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Annexise 09

6/15/2020 Email

Em-7l ankush.cpcb@nic.in

From : Ankush Tewani <ankush.cpcb@nic.in> Mon, Apr 13, 2020 08:05 PM

Subject : Compliance status in OA No. 533 of 2019 before Hon'ble
NGT, Principal Bench - reg

To : Rajiv Chaudhary <gm@nr.railnet.gov.in>,
srdcmfreightdli@gmail.com

Cc : Member Secretary CPCB <mscb.cpcb@gov.in>, VK
Shukla <vkshukla.cpcb@nic.in>

Sir,

This is in reference to Hon'ble NGT order dated 16.1.20206 in 0.A. No. 533 of
2019 and CPCB letter dated 20.3.2020. The time bound action plan for
implementation of pollution control measures and progress report on test of
remaining workers involved in cement handling at NR platforms are yet to be
submitted. It is again requested to submit the same on priority. The status
report as on 15.4.2020 is to be submitted by CPCB to Hon'ble NGT.

Regards

Ankush Tewani,

Scientist 'D’,

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Shahdara, Delhi - 118032

Contact No. - 43182414

B
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REEELEC
CENTRAL POLLUTION CONTROL BOARD
TAETT, 9 Ud WeAdrd uftadd WA uid @
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT, OF INDIA

E-mai}

Reminder- 11
F. No.: AQM/NGT-533/Shakurbasti/2019-20 April 30, 2020

General Manager

Northern Railway, Headquarters office,

Baroda House, New Delhi - 110 001

Email: cpro@nr.railnet.gov.in, mail.cpro.nr@gmail.com

Sub: Reminder letter for action plan and progress report in compliance of Hon’ble NGT order
dated 10.01.2020 in O.A. 533/2019 - Reg,

Sir,

This is in reference to CPCB letter dated 20.03.2020 and reminder mail dated 13.04.2020
requesting Northern Railways to submit action plan for implementation of air pollution control
measures and report on health test of remaining workers involved in cement handling at Shakurbasti
cement siding. No response has been received from Northern Railways.

It is requested to kindly look into the matter and submit the action plan and progress report on priority.

Yours taithfully,

(= _ .

M”____.-

(V. K. Shukla)
Addl. Director - AQM




6/5/2020 cina

Email ankush.cpcb@nic.in
(

Action plan and progress report in compliance of Hon'ble NGT order dated
10.1.2020 in OA No. 533 of 2019 -reg.

From : Ankush Tewani <ankush.cpcb@nic,in> Fri, May 01, 2020 10:27 PM
Subject : Action plan and progress report in compliance of 1 attachment
Hon'ble NGT order dated 10.1.2020 in OA No. 533 of
2019 -reg.

To : Rajiv Chaudhary <gm@nr.railnet.gov.in>,
srdcmfreightdli@gmail.com, Neeraj Sharma
<cpro@nr.railnet.gov.in>

Cc : VK Shukla <vkshukla.cpcb@nic.in>
Sir,

Please find enclosed CPCB letter dated 30.4.2020 on the subject matter for necessary
action.

Regards

Ankush Tewani,

Scientist 'D',

Air Quality Management Division,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi - 110032

Contact No. - 43102414

.. Reminder letter to Northern Railways.PDF
273 KB
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Speed post/ Email

F. No. — AQM/NGT-533/Shakurbasti/2019-20 June 5, 2020
To:

Sr. Divisional Commercial Manager,

Northern Railway, Headquarters office,

Baroda House, New Delhi - 110001

Email: gm@nr.railnet.gov.in, srdemfrei ghtdli@gmail.com, dycemfreight@gmail.com

Sub: Action plan in O.A. No. 533/ 2019: Anubhav Kumar Vs Union of India before
Hon’ble NGT - reg,

Sir,

This is in reference to your e-mail dated 2.6.2020 in response to the CPCB reminder
letter dated 1.5.2020 on the subject matter. It is to inform that CPCB vide letter/e-mail
dated 20.3.2020/4.4.2020 had already communicated the observations of Expert
Committee on the action plan dated 7.2.2020 of Northern Railways where Northern
Railways was asked to submit a proper time bound action plan, and, ensure test of
remaining workers be conducted and submit report to CPCB. Further, CPCB vide e-
mail dated 13.4.2020 and 30.4.2020 issued reminder to Northern Railways seeking
action plan and progress report but no response received by CPCB.

Also, CPCB vide letter dated 19.3.2020 informed Northern railways about complaint
received from applicant regarding handling of cement bags at Northern Railways
platforms against the recommendations of Committee/ directions of the Hon’ble
NGT. The compliance report is still awaited.

In view of the above, you are requested to submit the revised action plan, interim
measures taken, progress report on health test of workers, report on cement handling
activities and overall compliance report of Hon'ble NGT order dated 10.01.2020 by
10.6.2020 for further review by the committee and filing of the status report before
the Hon’ble NGT.

Encl: As above

Yours sipcerely,
P

(V.K. Shukla)
DH-AQM Division

SONTROL BOARD
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05.06.2020

Speed post/ Email

F. No: AQM/NGT-533/Shakurbasti/2019-20

To

MD & CEOQO,

ACC Limited Cement House 121,

Maharishi Karve Road Mumbai - 400 020

Email: acc@ethicalview, sanjeevk.sharmai@acclimited.com.com.

Sub: Submission of revised action plan in compliance of Hon’ble NGT order dated
10.01.2020 of O.A. 533/2019 of reg.

Sir,

This is in reference to CPCB email dated 06.04.2020 forwarding the expert opinion on
action plan for education and protection of workers submitted by ACC vide letter dated
21.02.2020.

The revised action plan incorporating the expert opinion is awaited.

Further, following reports along with supporting documents may be submitted immediately:

e Compliance report in response to Hon’ble NGT order dated 10.01 2020

e Action taken report on “Expert opinion on action plan to educate and protect health of
labour”

The above information/ reports with supporting documents may be submitted by 10.6.2020 for
further review by the committee and filing of the status report before the Hon’ble NGT.,

Yours faithfully,

(V.K. Shukla)
AD & DH,
AQM Division

72,



F. No: AQM/NGT-533/Shakurbasti/2019-20

To

Chairman,

Ambuja Cement, PO Ambujanagar
Taluka Kodinar, Gir Somnath district
Gujarat - 362715

Email: corporate.communications@ambujacement.com, same

Sub: Submission of reports in compliance of Hon’ble NG

533/2019 of reg.
Sir,

This is in reference to your email dated 16.04.20 on the sub

Speed post/ Email

ject matter.

The revised action plan incorporating the expert opinion is awaited.

Further, following reports along with supporting documents may
® Compliance report in response to Hon’ble NGT order d
® Action taken report on “Expert o

labour” provided by CPCR through

be submitted im

ated 10.01.2020
pinion on action plan to educate and protect health of
1 mail dated 06.04.2020

TE CHANGE GOVT. OF INDI

05.06.2020

er.khashu@ambujacement.com

T order dated 10.01.2020 of 0.A.

mediately:

The above information/ reports with supporting documents may be submitted by 10.6.2020 for
further review by the committee and filing of the status report before the Hon’ble NGT.

110032
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Yours faithfully,

(V.K. Shukla)
AD & DH,
AQM Division
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05.06.2020

Speed post/ Email

F. No: AQM/NGT-533/Shakurbasti/20 19-20

To

Chairman,

Wonder Cement Ltd

17 Old Fatehpura, Near Seva Mandir.

Udaipur, Rajasthan — 313004

Email: headofﬁce@\-vondercement.conn atul.gupta@wondercement.com

Sub: Submission of revised action plan in compliance of Hon’ble NGT order dated
10.01.2020 of O.A. 533/2019 of reg.

Sir,

This is in reference to CPCB email dated 06.04.2020 forwarding the expert opinion on
action plan for education and protection of workers submiited by Wonder cement vide letter
dated 25.02.2020.

The revised action plan incorporating the expert opinion is awaited.

Further, following reports along with supporting documents may be submitted immediately:

e Compliance report in response to Hon’ble NGT order dated 10.01 2020

® Action taken report on “Expert opinion on action plan to educate and protect health of
labour™

The above information/ reports with supporting documents may be submitted by 10.6.2020 for
further review by the committee and filing of the status report before the Hon’ble NGT.

\’ourf(ﬁnfully,
.—-——"'/——’.‘_4 :

(V.K. Shukla)
AD & DH,
AQM Division
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05.06.2020

Speed post/ Email

F. No: AQM/NGT-533/Shakurbasti/2019-20

To

President (Corporate)

Mangalam Cement Limited,

Birla Building, 10th Floor, 9/1. R.N. Mukherjee Road

Kolkata - 700 001

Email: kolkata@mangalamcement.com. delhi.marketing@mangalamcement.com

Sub: Submission of revised action plan in compliance of Hon’ble NGT order dated
10.01.2020 of O.A. 533/2019 of reg.

Sir,

This is in reference to CPCB email dated 06.04.2020 forwarding the expert opinion on
action plan for education and protection of workers submitted by Mangalam cement vide letter
dated 28.01.2020.

The revised action plan incorporating the expert opinion is awaited.

Further, following reports along with supporting documents may be submitted immediately:

® Compliance report in response to Hon'ble NGT order dated 10.01.2020

® Action taken report on “Expert opinion on action plan to educate and protect health of
labour”

The above information/ reports with supporting documents may be submitted by 10.6.2020 for
further review by the committee and filing of the status report before the Hon’ble NGT,

Yours faithfylly,
o
(V.K. Shukla)

AD & DH,
AQM Division




ITION CONTROL BOARD

7 ufrads e W U

05.06.2020

Speed post/ Email

F. No: AQM/NGT-533/Shakurbasti/2019-20

To

Chairman,

Ultratech Cement

"B" Wing, 2nd floor, Ahura Centre Mahakali Caves Road,

Andheri (East) Mumbai 400 093.

Email: sushil.pathak@adityabirla.com. kvijender.reddy@adityabirla.com

Sub: Submission of revised action plan in compliance of Hon’ble NGT order dated
10.01.2020 of O.A. 533/2019 of reg.

Sir,

This is in reference to your email dated 10.04.2020 on the above subject matter.
The revised action plan incorporating the expert opinion is awaited.
Further, following reports along with supporting documents may be submitted immediately:
® Compliance report in response to Hon’ble NGT order dated 10.01.2020
® Action taken report on “Expert opinion on action plan to educate and protect health of
labour” provided by CPCB through mail dated 06.04.2020

The above information/ reports with supporting documents may be submitted by 10.6.2020 for
further review by the committee and filing of the status report before the Hon’hle NGT.

Yours faithfully,

e 4

S W
(V.K. Shukla)

AD & DH,
AQM Division

vww.cpch.nic.it
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